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Shri M. Govinda Reddy on the 22nd 
September, 1955 regarding the manufacture of 
typewriter parts, it was stated that the Indian 
manufacturers other than Messrs. Godrej & 
Boyce had got a phased programme and that 
in the end they were not to require more than 
10 per cent, of the parts to be imported. The 
correct position, however, is that they have 
got a phased programme of manufacture and 
in the end they are not to require more than 15 
per cent, in the case of Remingtons and 24 per 
cent, in the case of Royalas of the parts to be 
imported. I regret the error that crept in the 
earlier statement. 

PAPER LAID ON THE TABLE 

BUDGET  ESTIMATES  OF  THE    DAMODAR 
VALLEY CORPORATION FOR  1956-57 

THE DEPUTY MINISTER FOR IRRI-
GATION AND POWER (SHRI J. S. L. HATHI) : 
Sir, on behalf of Shri Gulzari Lai Nanda, I beg 
to lay on the Table, under sub-section (3) of 
section 44 of the Damodar Valley Corporation 
Act, 1948, the Budget Estimates of the 
Damodar Valley Corporation for the year 
1956-57. [Placed in Library, see No. S-70/56.] 

SHRI KISHEN CHAND (Hyderabad) : Sir, 
In view of the fact that the construction of the 
dams has been going on for so many years, 
will it be possible to discuss the Budget on 
the floor of the House? 

MR. CHAIRMAN: Will it be possible to 
discuss the Damodar Valley Corporation 
Budget here? That is the question. 

BUDGET (RAILWAYS), 1956-57— 
GENERAL     DISCUSSION—continued 

DR. RADHA KUMUD MOOKERJI 
(Nominated): Mr. Chairman, I think it is 
agreed on all hands that the Ministry of 
Railways is entitled to congratulation on their 
rare achievement 

in producing what may be called a 'prosperity 
Budget' against adverse economic and 
political conditions. I do not pay this 
compliment as a mere conventional practice, 
but I want to give, certain facts in support of 
the compliment that I am paying it. 

First of all, a very important point emerges 
out of the Budget and that is not very well 
noticed. I take the Railway accounting in this 
manner. First of all, we take the total earnings 
at Rs. 345 crores against which the working 
expenses which are to be deducted amount to 
Rs. 269 crores. Next, out of these working 
expenses there is a deduction of Rs. 45 crores 
as contribution towards the Depreciation 
Reserve Fund. So, from the point of view of 
my accounting, I think that this deduction does 
not give a fair picture of the real financial 
position. I should like to say that where the net 
receipts after deduction of working expenses 
amount to Rs. 76 crores, I should like to add to 
these Rs. 76 crores the deduction of Rs. 45 
crores as contribution to the Depreciation 
Reserve Fund. My reason is that the railway 
has already earned this amount of Rs. 45 crore 
and of course, it has yfcaf it apart as Reserve 
Fund for Development. Therefore, if I add Rs. 
45 crores to Rs. 76 crores, the total is roughly 
Rs. 120 crores. So, I say that the net earnings 
of the Railways should be taken at Rs. 120 
drores. This means that, if we consider the 
total amount on capital at charge as, say, 
roughly Rs. 1,000 crores, this annual income 
earned on that capital will amount to Rs. 120 
crores, which means practically 12 per cent, 
return. So, on the basis of this commercial 
stand-point, I think that there are very few 
industries in the private or public sector which 
can show this record amount being earned—a 
profit of 12 per cent, on the capital outlay. 
This is the first point which has struck me, but 
it is a point which is not noted in the Railway 
Ministry's account as presented on the old tra-
ditional lines. I should like them to consider 
whether it is not fair to fair to them to count 
this as an income. 
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demands by the Planning Commission. The 
demand was originally Rs. 1,480 crores and 
that .demand has now been reduced to Rs. 
1,125 crores, although the Railway Ministry 
thinks that it would still be able to make good 
this cut in the demand by utilising  their  
resources. 

Then the general situation created by this 
inadequacy of funds for Railways is that we 
find that only about 3 per cent, increase is 
provided for in regard to the length of 
mileage in the country. As you know, there 
are vast areas in the country which are still to 
be opened up by the Railways and Railways 
are most important civilising agencies and 
these out-of-the-way places in India which 
are quite substantial in area will be left out of 
the influence of civilization. 

When we consider the question of 
improvements to existing conditions,. I should 
like to consider that these include perhaps 
subjects like passenger amenities or the 
reconditioning of old stations. These subjects 
should yield in importance to the primary 
subject of letting the people know what 
improvements the Railways are offering 
because there are vast areas which are yet 
inaccessible to the Railways and therefore it 
would be far better if we have some idea of 
priorities of plans for railway development. I 
think the highest priority should be given to 
this question of opening up areas where there 
is no railway at all; instead of talking about 
amenities of travel, we should first of all make 
provision for travel itself, so that the greatest 
of all amenities which the people would 
appreciate would be the provision of railway 
lines for their use. 

There is another item, i.e., the increase in 
the working expenses of about Rs. 10 crores. 
The Railway Minister has rightly pointed out 
in this connection that this increase in the 
working expenses is really called for by 
increases in wages of employees, additional 
staff required, increase in   the   cost of 
materials for 
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working, materials like steel, fuel etc. 
Therefore this increase in the working 
expenses is really legitimate, because it is 
called for by circumstances over which the 
Railways have no control. 

Now, I want to deal with another 
point. I find that, although the Rail 
ways are the largest purchasers of 
stores, most of these stores are of 
indigenous        manufacture. This 
amounts to 78 per cent, of the total stores 
required, and the imports amount to only 10 
per cent., and therefore the Railways are the 
most important industry which really gives the 
utmost possible encouragement to indigenous 
industries. In that way, the Railways justify 
themselves very well in this most important 
economic field. For instance, as many as 
180,000 employees are .today clothed in 
khadi. I hope that the term 'khadi' includes 
only cloth made from hand-spun yarn and not 
cloth made from mill-made  yarn. 

1 have to bring to the notice of the Railway 
Ministry some more points which require their 
attention. First of all, I should like to 
congratulate the Ministry again on the 
successful working of their unique All India 
Institution, viz.. the Railway Research Institute 
at Lucknow. Recently I had the privilege of 
visiting this place under arrangements made, 
by the Railway Board, and therefore what I 
say is on the basis of my actual observations 
on the spot. This Institute is grappling with 
very very technical problems relating to 
locomotives, coaches, wagons, sleepers for 
railway tracks—whether the strength of these 
is adequate or not—so that a very great 
measure of supervision is being applied to the 
purchase of these railway materials. All these 
problems are being studied with the greatest 
possible technical ability. I found also that the 
Railway Research Institute is not able to 
produce its own bulletins. I suggest that they 
be asked to produce periodical bulletins 
showing -the      results      of      their    
specialised 

 

Then I come to a local problem, viz. the 
problem of Sealdah station. It is not probably 
widely known that Sealdah station is the 
busiest station in India. It has to deal with two 
lakhs of passengers every day, as against even 
Howrah which deals with 70,000 passengers. 
This station also handles daily the largest 
number of trains in the whole world, some-
thing like 248 trains a day. The levers of its 
control cabin are operated 23,000 times in 
every 24 hours. The safety of this vast traffic 
is secured through a complex system of 
interlocking of points and signals designed to 
prevent conflicting movements. The trains run 
hopelessly overcrowded, and electric traction 
is the only remedy. I am glad that the Railway 
Ministry is attending to this problem with all 
possible expedition. Some of the counters of 
this station have to sell tickets for 240 
stations, receiving Rs. 30,000 daily from sale 
of tickets. Parcels traffic is equally heavy, 
consisting of 4,000 outward and 5,000 inward 
parcel packages per day. 
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B. C. GHOSE  (West Bengal): what    
publication  have    these ires been taken? 

")R. RADHA KUMUD MOOKERJI: jout 
three thousand mail bags pass irough that 

station daily. I am giving  these  figures  to  
show  the  work that this station has to handle. 

SHRI B. C. GHOSE:  Where are  the figures 
taken from? 

DR. RADHA KUMUD MOOKERJI: From 
actual inspection. Thanks to the Railway 
Administration, I was given "facilities for 
inspection, and I find that this station is utterly 
neglected. It has to receive daily 1,000 maunds 
of fish. I am trying to place the complete 
picture before the House. The problems of this 
station are aggravated by the refugees settling 
themselves -within the station and they cannot 
be removed as quickly as they arrive. 
Therefore, I say that, when the Railway 
Ministry considers plans for expansion of 
stations top priority should be given to 
Sealdah station, instead of reconditioning 
stations like Baroda or Surat which pale into 
Insignificance as compared with the 
magnitude of the task that Sealdah station is 
called upon to perform day "by day. 
Now, I come to Howrah station. Here, there 
has been a great deal of modernisation of its 
control cabin, which has 84 level frames 
consisting of 32 signal levers, 28 double point 
levers, 18 single point levers. The control 
system works satisfactorily and there is no 
complaint on the part of the management of 
the station, although the work of the station is 
daily expanding. The control cabin ■now 
handles daily the movements of 430 trains 
besides 1,000 shunting movements. So, the 
magnitude of the task is enormous, and I think 
that the Railway Administration must give top 
priority to these new problems which are 
cropping up. The power signalling points and 
signals help „ quicker operations and ^afer 
movements. I wish that this could   also  be   
reproduced   in     other 

9 RSD.—3. 

stations. The Howrah station sells every day 
25 thousand tickets and for that there has been 
a mechanised system set up. The sale of 
tickets has been mechanised electrically and 
each machine can now serve 30 passengers per 
minute. I hope my hon. friend Mr. Bhupesh 
Gupta will not object to this mechanisation 
which reduces employment of labour. Each 
machine can now serve 30 passengers per 
minute. Similarly the station receives daily 
16,688 packages weighing about 9,600 
maunds while the outward traffic comprises 
14,000 packages per day weighing 10,762 
maunds. As regards goods, the station has to 
handle daily 183 wagons with consignments 
booked to Howrah and 129 wagons loaded 
with outward consignments. 

Then I come to Howrah-Kharagpur traffic 
which also is equally heavy and desperate. 
The suburban service carries over 35,000 
passengers daily. You can imagine the 
overcrowding against which there is hardly 
any remedy considering the present resources 
of the Railways. 

Then I come to Tatanagar. Although it is a 
very important industrial town, it has been a 
very shabbily served station. The platform is 
too low and Tatanagar has to handle 150 
wagons outwards while the inward loads 
mean 650 to 700 wagons. This station also, I 
found, is not very happy as to its machinery 
for handling all this traffic. 

Then I come to Kharagpur. I am 
afraid that the part played by 
Kharagpur in railway development is 
not adequately appreciated. The 
Kharagpur workshops repair 
broad-gauge engines, coaches and wagons 
besides building broad-gauge coaches. The 
shops are not being duly expanded. Every 
month their outturn is 24 locomotives with 
complete overhaul and I am told that each 
such over-hauled locomotive has quite a good 
length of life extending to over 20 years. Then 
there is a belt system of repairs which is 
unique 
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in India and the outturn is 4 bogie coaches per 
day. Five new coaches are built per month and 
so these arrangements may be profitably 
expanded so that, as I have been saying, 
perhaps it is more economical to finance 
repair works than to instal new plants for the 
manufacture of wagons and locomotives. This 
is an aspect of railway development which 
requires fuller attention. 

Lastly I come to Naihati where you find a 
unique example of a modern hump yard 
which deals with traffic of all descriptions 
besides despatching empties to the coal-fields 
and loaded wagons to other stations. The 
hump in this yard is thoroughly modern. The 
points are all electrically operated and 
retarders are worked hydraulically. 

So my conclusion is this, that perhaps these 
few stations, viz., Howrah, Sealdah and 
Kharagpur, require very great attention on the 
part of the Railways so that they may be better 
able to cope up with the very difficult 
problems which are unique in their character. 

Lastly I would say that this particular 
region of the country which shows 
phenomenal overcrowding as regards traffic 
both of passengers and goods, should be 
given adequate priority in all plans for 
railway develorjment.    Thank you. 

 

 

SHRI H. N. KUNZRU (Uttar Pra 
desh) : Mr. Chairman, the Railways 
are only one of the three forms of 
transport that we are concerned with, 
the other two being road transport 
and inland water transport. It would 
be an advantage, I am sure, to us all 
if we could take ...................  

SHRI   P.   S.    RAJAGOPAL   NAIDU 
(Madras):   Air   transport ..................  

SHRI H. N. KUNZRU: My hon. friend 
behind me points out that I have jforgotten air 
transport. Air transport is growing but at the 
present time we can hardly take that into 
account as a means of moving a substantial 
portion of the traffic that we have to deal with 
now and shall have to deal with in the coming 
years. It would be an advantage, I was saying, 
to us and to the country if we could take an 
integrated view of the problem of providing 
adequate transport facilities. But unfortunately 
at the present time it is possible for us to 
discuss these different forms of transport only 
piece-meal. I shall, therefore, have to confine 
my remarks to-the Railways.   Before I refer 
to some 
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of the important problems that we are faced 
with, I should like to acknowledge the good 
work done both by the Ministry and by the 
Railway Board in the year 1954-55. The inter-
est of my hon. friend, the Minister of 
Railways, in making third class travel easier, 
providing amenities to third class passengers 
and making it possible for people with limited 
resources to have more opportunities of travel-
ling etc. is well known. I should add to this 
list, his concern for increasing the budgetary 
provision made for the welfare of the staff. 
The arrangements that are being made in 
connection with this matter are highly praise-
worthy and I have no doubt that the 
atmosphere that he has created will help in 
such problems relating to third class 
passengers and to the poorer section of the 
public being considered more continuously 
and more carefully in the days to come. I have 
already said that I should like to acknowledge 
the work done by the Railway Board in the 
year 1954-55. It gives me pleasure to say that 
the performance of the Railways in 1954-55 
was appreciably better than in the previous 
year. There has been a great deal of 
improvement in many matters. For instance, 
with regard to the wagon miles per wagon day, 
for 1953-54 they were 40" 1 miles and in 
1954-55 they came up to 43-3 miles. There has 
also been considerable improvement in net ton 
miles per wagon day, economy in the 
consumption of coal etc. Sir, I have, during the 
last two or three years been a critic of Railway 
Administration and I thought it necessary to 
refer to those matters in which substantial 
improvement had been made, before I dealt 
with certain other features of the working of 
our Railways which were not quite so 
satisfacory. 

I have already said that the wagon miles 
per wagon day have increased from 40.1 in 
1953-54 to 43.3 in 1954-55. But it is, I think, 
necessary for us to know how this result has 
been achieved. Anyone looking at these 
figures would think that the speed of goods 
trains had gone up.    But when 

I examined the figures I found that the average 
speed of goods trains instead of increasing, 
had fallen both on the broad gauge and on the 
metre gauge lines. The fall is slight, but 
considering the fact that this fall has been 
continuing for the last four or five years, one 
feels that the problem is a serious one and 
requires much more attention than has yet 
been given to it. On the broad gauge the 
wagon miles per wagon day were 9*3 in 1950-
51. For the next year they were 9-2 and for the 
year after that they were 9-1. In 1953-54 they 
were 8.9 and in 1954-55 they were 8.7. Thus 
in the course of four years, or rather I should 
say five years, if we take the years from 1949-
50, the wagon miles per wagon day have come 
down from 9-5 to 8-7 that is, by about a mile. 
This is a very important matter, because even 
a silght improvement, Sir, in speed and in 
wagon movement can enable the Railways to 
move substantially more traffic than they are 
doing now. I am not, Sir, unmindful of what 
was said by the Railway Minister in his 
Budget speech with regard to the 
improvements that have taken place in the 
current year. But I cannot deal with them 
because I do not know whether they concern 
the particular problems to which I am going to 
draw his attention. Even taking that into 
account, I say that this problem of goods train 
speed has become serious and it seems to me 
from the results that it has been neglected. 

The Railway Minister has told us in his 
Budget speech of the increased density of 
traffic because of the expenditure incurred on 
the Railways during the First Plan period. I 
understand, Sir, from the Report of the 
Estimates Committee that this question was 
examined by the Efficiency Bureau and that it 
came to the conclusion that the drop in speeds 
was more than could be accounted for by the 
increased density of traffic and allied factors. 
Its view was that an additional cause for the 
drop in speed was the deterioration in the 
general standard of working, supervision etc. 
Coming  next  to  the  metre  gauge—I 
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made a mistake. I have so far been giving the 
figures with regard to the metre gauge and not 
with regard to the broad gauge. I shall now 
give the figures for the broad gauge. In 1950-
51 the wagon miles per wagon day were 10.8 
and in 1954-55 they were 10.1. Here too there 
has been a substantial drop. On both these 
sections, therefore, it is necessary that 
increased efforts should be made in order to 
improve the position. 

I shall now come to the net ton miles per 
wagon day to which the Railway Minister has 
attached a great deal of importance. He said 
with pardonable pride the other day that the 
net ton mile per wagon day in 1954-55 was 
better than in any previous year. Well, let us 
concede that there has been an improvement. 
The net ton miles per wagon day have gone up 
fiom 441 in 1953-54 to 483 in 1954-55. But 
let us again consider what this is due to. It is 
partly due, of course, to the increase in wagon 
miles per wagon day. But as the net ton miles 
are a product of the distance covered by a 
wagon in a day and the load carried by it, it is 
necessary to see whether the wagons were 
better loaded. Now, a little arithmetic will 
show that while in 1953-54 the load per broad 
gauge wagon was 11 tons, that in 1954-55 was 
about 11.16 tons. 

This is not a very substantial increase but 
even this slight increase, I admit, has enabled 
the Railways to show better results but 
imagine, Sir, how much better the 
performance would have been had 
improvement in this respect been substantial. 
It may be said that the average load per wagon 
that I have referred to does not refer to the 
actual load in a loaded wagon but only refers 
to the average load in wagons some of which 
may be empty. I find from the Report on the 
Administration of the Railways for the year 
1954-55, that in that year, out of about 49 
wagons in a goods train, only 35 were loaded. 
Well, allowing for this, the load in a wagon 
will  go   up  proportionately.    It  will 

go up by about 15.4 tons but I understand that 
according to the new rules, a broad gauge 
wagon can be loaded up to 22 tons.    
Therefore, it appears from the   figures that    I 
have given, that only    two-thirds  of    the 
wagon capacity is being utilised.    There are 
different forms    of goods    traffic too and in 
respect of the conveyance of light merchandise, 
the railways are at a disadvantage because it 
occupies a great deal of volume while its 
weight, unit by unit, is less than that of heavy 
merchandise.    Even    so, I    think the matter 
requires to be looked into.    If we are to take 
advantage of the permission given for the extra 
load, surely these figures ought to be improved. 
I am not a technical man and I do not know 
whether   it   was   wise   to increase      the      
load      per      wagon in     the     manner     that     
has   been attempted      in        order     to      
move the        traffic      but      taking        facts 
as they are, it appears to me that the wagon 
capacity is not being fully utilised.   This is 
surprising because there is so much of    traffic 
waiting to    be carried.    If the Railways had to 
wait for traffic, I could understand wagons 
being sent away not fully loaded but when the 
registrations are increasing —on the broad    
gauge I think    they increased     from     about     
59,000    in 1953-54      to      89,000      in     
1954-55— it      is      difficult      to        
understand why      the      wagons        should      
not be     more     fully    loaded.    I think I need 
say nothing more on this point in order to show 
that there is a great deal of room for 
improvement still in the figures relating to the 
movement of traffic.    Perhaps  I might refer to 
one  other    figure  also,    namely,  the better 
loading of wagons, which was referred to    by 
the Members of    the Railway Board when  
they  addressed a Press Conference the other 
day. It was   pointed out,    I think, that    the 
wagon load on the broad gauge had increased 
from  482  tons  to,  I  think, 500 tons, but this 
is, in a large part, due to the fact that while on 
an average there were only 34 wagons in a 
goods train in 1953-54, there were 35 

wagons   in   1954-55.     I   think,   therefore, 
that the Railway Board cannot 
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claim much credit for the increase in train 
loads except to the extent that they have been 
able to move more traffic. 

Now,   Sir,   I  shall  come  to  a  few other 
points  of    considerable importance which 
require immediate attention.     During   the   
first   Plan   period, according    to the    
Railway Minister, the   rehabilitation   and    
development expenditure  on    the  railways  
would have amounted to Rs. 432 crores.    In 
the second Five Year Plan, there will be    an    
additional    expenditure    of Rs.    1,125    
crores.    The   framing    of schemes,  their  
execution,  the proper supervision    of the 
working    of the Railways all over India—
which is the task    of    the    Railway    
Board—will become much heavier in future. 
Now, had a commercial concern been pro-
vided  with  so much mney, it is in-
conceivable that staff would not have been   
adequately  increased  and     the supervisory  
organisation  considerably strengthened.    
Here    we    find    that though  the  strength  
of  the  Railway Board has been increased by 
the addition of a Chairman, as a result of the 
excellent step taken by the Railway Minister,   
measures    have  not    been taken to enable it 
to cope efficiently with   the   additional  
burden  that    is being    placed    on it.    The 
Estimates Committee    has  suggested    that  
the strength    of   the Board     should   be 
increased by the addition of a Member to it.   
This may be done, Sir, but what I have in 
view is that the Members of  the  Board  
should  have   adequate time to tour because, 
in no other way can  they    discharge  their    
functions efficiently.    At  the  present  
moment, what we need is proper supervision 
and personal contact.    Proper supervision 
and personal contact will not be possible   
unless   the  Members   of  the Board are 
required to deal with only such work as they 
can discharge efficiently.   Now, the 
Estimates Committee has pointed  out    that 
there has been a great delay in the disposal of 
cases  recently and that these  delays amount 
to from 35 to 45 per cent, of the cases in the 
first few months of, I think, 1955.   I think, 
Sir, that, what- 

ever steps may be taken to strengthen the 
Railway Board, it should be borne in mind 
that it is to be made sufficiently strong to 
cope efficiently with the increasing work-
load. 

The next point that I should like to deal with 
is the position of the General Managers of the 
Railways.   What I have said with regard to the 
Members    of the    Railway Board    apply 
equally  to  the  General  Managers  of the 
Railways.    In their case to maintain personal    
contact, staff    is even more necessary than in 
the case of the Railway Board.   But is it 
possible for a General Manager to find time for 
exercising supervision and for travelling on all 
sections of the line so long as the zones remain 
as large as they are?    I  know,  Sir,  that  the 
Central Railway is going to be divisionalised 
very soon and probably in the next two years 
the other Railways too will be divisionalised.   
But there is a limit, Sir, to the amount of work 
that even a divisionalised    railway   
administration  can  perform.    The  East  
Indian Railway was a divisionalised railway, 
but it was found that its work was so heavy 
that, in  spite of the divisionalised  system    of  
administration,    it could not deal with it 
efficiently. Th* calculations that have been 
made by the   Efficiency Bureau show   that on 
several zones the work-load is already much 
heavier than can be efficiently borne, and in the 
next five years, Sir, this  load  will  increase  
considerably. Is it not desirable,  therefore,  Sir, 
to take this matter into account now so that the 
question of the regrouping of the railways may 
be considered from a new angle?   When the 
existing railway zones were formed the 
situation was entirely different. No one thought 
at the time that in the course of about ten  years  
the railways  would  spend about 1,400 crores 
of rupees for then-rehabilitation and 
development. 

SHRI B. C. GHOSE: Nearly Rs. 1,600 
crores. 

SHRI H. N. KUNZRU: Yes, it is about Rs. 
1,600 crores (1,125 plus 430). Surely,  
therefore,   this question    has 
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from a new standpoint. Consistency 
should not be allowed to be an obstacle 
in the path of change when the interests 
of the country require changes in the pre-
sent system. 

Another thing that I would like to 
mention in this connection is the urgent 
need for decentralisation. When so much 
work has to be done, it is necessary to 
know what is the work that each class of 
officers can perform. I take the top level 
administration first, namely, the Railway 
Board. Is it necessary at the present time1 
that the Members of the Railway Board 
should continue to do what they have 
been doing as a matter of tradition for 
many years? Is it not desirable that it 
should be considered carefully whether 
some of their duties could not be 
transferred to the officers under them so 
that they may be required to attend only 
to planning and the urgent questions 
arising therefrom and other questions of 
policy. 
[MR. DB>UTY CHAIRMAN in the Chair] 
Now, what I have said with regard to 
decentralisation wfll also be needed in 
connection with the relationship that 
prevails at present between the Railway 
Board and the General Managers. Indeed 
this divisionalisation will be necessary, in 
my opinion, at all levels of 
administration. The art of efficient 
administration, in my opinion, consists in 
so distributing the work that no officer 
may be called upon to do the work which 
a person of lesser standing can perform 
equally efficiently. While on this subject 
I should like to draw the attention of the 
Railway Minister to the need for an 
analysis of the work of the railway 
officers. I suggest that a job analysis be 
undertaken so that all unnecessary work 
may be done away with and the work that 
should be performed might be properly 
distributed between the various grades of 
officers. 

Sir, I find that my time is over, but 
with your permission, I should like to 
rrfer only to one more matter before 

I sit down, and that is the railway research 
organisation. Now, Sir, much more 
expenditure is being incurred on research 
in the railways than was being incurred 
four or five years ago. When the Indian 
Railway Enquiry Committee reported, the 
total expenditure on research stood at, I 
think, 2J lakhs of rupees, whereas, accord-
ing to the estimate for 1956-57 it is likely 
to be about Rs. 16 lakhs, and when the 
annual receipts of the railways are 
expected to be of the order of Rs. 345 
crores in 1956-57, is this expenditure on 
research, of Rs. 18 lakhs, adequate in a 
commercial organisation the annual 
earnings of which will now amount to 
about Rs. 350 crores Though progress by 
slow stages might have been inevitable 
and wise in the past, it seems to me that 
the research organisation should be 
utilised much more than is being done at 
the present time. The Indian Railway 
Enquiry Committee reported that the 
research organisation should be suitably 
expanded, that people with good 
qualifications should be appointed and 
should be so remunerated that it may be 
possible for the railway authorities to 
retain their services. The idea was that 
people who were recruited for research 
work should continue as research workers. 
Now I do not know whether that object 
has been attained. The Government of 
India accepted this recommendation, but I 
understand that an interchange of officers 
is still going on between the Railways and 
the research organisation. Then, Sir, 
another point that was made by the 
I.R.E.C. was that there was need for 
contact between the railway research 
organisation and the other scientific 
organisations in the country, the 
university laboratories, the national 
laboratories and so on. The Railway 
Board intended in 1948 to set up a 
committee consisting of the 
representatives of the universities in the 
national laboratories and so on, but I 
cannot find out from the latest report on 
the research organisation whether, such a 
committee has been brought into existence 
or not. I hope it has been established but if 
it has not been, I suggest that 
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it should be established as early as possible-
Sir, there are other questions that can 
profitably be dealt with in the general debate 
but as I have already finished my time, I shall 
deal with such problems as I have not been 
able to refer to at a later stage. 

MR. DEPUTY CHAIRMAN: There Are 22 
names listed for today. So we will sit through 
the lunch hour. I hope the House will agree. 

DR. SHRIMATI SEETA PARMA-NAND 
(Madhya Pradesh): Mr. Deputy Chairman, it 
is with great pleasure that I associate myself 
with the compliments that have been 
showered on the Railway Minister for the 
management of the Railways last year and 
specially for the improvements that have been 
effected almost in all directions. Sir, though 
the excellent pamphlet that is usually brought 
out by the Indian Railways is a catalogue of 
the accomplishments of the Railways, it 
would not be out of place for me to refer to a 
few pointedly and with that I would like to 
make some suggestions. After all, the object 
of this debate is to get more suggestions from 
Members in order to effect more 
improvements and if any of them appears as 
comments, they should be taken in the spirit in 
which they are made. 

Sir, better supply of fresh water has already 
been referred to, but the way in which fresh 
water is served sometimes at the stations still 
requires improvement. Though a long ladle is 
given for serving water or even if there is a 
tap provided for doling out water, you find the 
vendors taking the mug and dipping it inside! 
This should be stopped as it produces pol-
lution. Of course, these are minor details but 
if we are aiming at perfection even these have 
to be looked into. 

Sir, waiting halls have been built but in 
those waiting halls today better supervision is 
needed to keep them in a  good  condition.    I 
would  refer  to 

the waiting hall at Nagpur. If you were to 
look at the condition there I do not think that 
the money spent on it could be considered 
well spent It is not enough to build these big 
buildings with a lot of expenditure; it is 
necessary to see that their maintenance is also 
attended to. 

Air-conditioned       trains, Janata 
expresses, more coaches etc. are among the 
many things that have been provided but as 
far as the coaches are concerned there should 
be a certain uniformity aimed at. coaches even 
of the same class that are newly built are not 
alike and in some of them it is rather 
unfortunate that the space between two berths 
is not even more than 18 inches. 

Similarly, the Railway Ministry was good 
enough to appoint an anti-corruption enquiry 
committee and the hon. Minister has already 
said that most of the suggestions made by that 
committee have been accepted. But I would 
here like to mention that if the Railway 
Ministry and its staff are so vigilant in seeing 
that the suggestions that were made are 
accepted, then the state of affairs that is found 
today particularly in the matter of night 
vending should not be found. I may mention 
that as many as perhaps 15 or 18 times I had 
occasion to complain about shouting near 
compartments during the night particularly 
when the compartments are closed and none is 
likely to purchase. All the advantage of 
reserving a berth at night is lost when at every 
station you find vendors shouting at the top of 
their voices. After suggestions are recorded in 
the suggestion book, you get a stereotyped 
reply—it might be printed for convenience—
that the matter is receiving attention and after 
15 days you get another letter saying that 
suitable action has been taken. But you may 
pass by that very station within eight days and 
you will find the same shouting of vendors. 
And this is not over one line, but ft is the case 
practically in all Railways in the country and 
this breach of rnle indicates  that  corruption  
is  rampant 
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staff because it goes without saying—and it 
should be obvious —that the vendors who 
commit this breach of regulations and create 
disturbance at every station by shouting at the 
top of their voices at any hour of the night 
must be doing so with the connivance of the 
railway staff and may be with certain 
perquisite that they may be getting. 

Tourist Guides and other employees have 
been increased and I am very glad to note that 
expenditure on the side of employment has 
gone up from Rs. 104 crores to Rs. 140 crores. 
That means that incidentally the Railways are 
helping to check unemployment and in this 
connection I would like to express my 
gratification at the fact that more and more 
women are being employed in the railways. 
But I would like to make a suggestion here to 
the Railway Department because the Railways 
are an arm of education as effective—which 
perhaps they do not realise—as broadcasting 
and information; through the various notices 
that they put up and by the use they can make 
of their loudspeakers etc., they can try to 
educate the public in various ways regard to 
their social duties. Here I may also point out 
that when more and more women are being 
employed for various jobs in the Railways 
particularly where they have to come into 
contact with the public at various stations—
may be with persons from the lowest rung of 
the social ladder— it is necessary to lay down 
certain code of demeanour for them because 
their education ordinarily is not of a high 
standard, nor do they get opportunities to learn 
social etiquette and manners in their own 
homes. So particularly when they have to 
come into contact with so many men of all 
ages in the performance of their duties, it Is 
necessary to lay down certain code of conduct 
which will make it incumbent on them to 
observe certain decorum and dignity. And I 
may add that the same code could be passed 
on to women police who are engaged 

there. May I add that the women's 
organisations will do whatever they can in 
due course? 

Another good step that the Railways: have 
taken, of which I would like to make a 
mention is that they have appointed a 
committee which they say, after a lot of 
protests in this House or rather at the 
suggestion and request from hon. Members of 
the House, will be associated with the 
management of catering. But I am. sorry to see 
that though the talks-started in August—the 
news appeared in the papers about that time 
and the hon. the Railway Minister was pleased 
to make some reference to it in conversation—
somewhere about November, letters were 
issued by the Department concerned from 
Bombay— the Manager of the Central 
Railway— and it is February now, when it is 
said that the meeting may be called in April. If 
it takes six months after a decision is reached 
to call such a meeting, I do not know what 
actual work is expected of it and what 
importance is given to it. I had already stated 
that in aspects of management of Railways 
which are specially suitable for women more 
and more women from every town and big 
places should be associated and I would again 
like to mention here that the Railways have 
not thought it fit to associate any woman on 
any of their consultative committees though 
there may be one or two here and there 
perhaps in the Eastern Zone. Really speaking 
as far as passenger amenities are concerned 
women would be in a much better position to 
give advice and take up the responsibility. 
Therefore, at least 50 per cent, of the 
personnel of such bodies could with propriety 
be women because 50 per cent, of the 
electorate too are women. 

Now, I come to another point which 
deserves notice. The Railway Minister has 
himself referred to it in this pamphlet 'Indian 
Railways'. In the last paragraph on page 4, 
referring to the question of catering, he has 
said: 
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"One of the important decisions taken 

during the meeting held in . February 1955, 
was the endorse-ment of the policy of 
extension ol departmental catering, as recom-
mended in the Report of the Committee on 
Catering." 

The objects given by him for doing   j this, 
later on, are two, namely, (i) to   I standardize 
catering and (ii) to make   j the holdings 
manageable. I will read  j out the     wording:   
"for  setting    the standard and serving as a 
model, and to  reduce  the  holdings   of  big  
contractors   to  sizeable  limits". It   is  in this 
connection that I would like to say   a  few   
words.    In   spite   of   the observations    
made during the    last debate, the Railway 
Ministry did not think     it fit to invite some    
of the Members  from  both  Houses—and  in 
that  more women—to find  out what further 
they had to say with regard to   catering.     
Since   that  time   much water has run under 
the bridge and many more stations have been 
taken   1 over by the Railway Ministry. I 
would like to say that nobody will have any 
quarrel  with     departmental  catering because 
that is in the fitness of things, because with    
socialisation being our policy and 
nationalisation our aim, all our industries and 
this catering being one of the small industries 
ought to be departmentalised, that is, 
incidentally nationalised. But the  object that 
the Railways have behind this has to be served 
in a just manner, in a manner that would not be 
detrimental to the interests of the country. It 
has to be seen that the Railways' departmental 
catering  that is already going on  is being run 
profitably and is being run efficiently. If we 
were to eat in the train that is running between 
Calcutta and Nagpur with departmental cater-
ing, or if we were to take our meals in some 
other stations that are being run  
departmentally,  we    would find that the food 
is not only not satisfactory,  but the  complaints  
also  are increasing. Apart from that it has to 
be seen that the railway contractors' number 
with large    holdings,  is not one. It is not one 
firm or two firms. There   are   quite   a   
number   of  con- 

tractors     who have large     holdings. They are 
citizens of India. Yet they are not     treated  in  
a fair manner. They   are  not  like   zamindars   
being given compensation for going out. So, it 
is  necessary  to  see that they are driven  out 
from the business within a reasonable period of 
three years, to say  the minimum,  if not five 
years. After all it has been their means or 
livelihood.    They   have   invested   in their 
furniture  and other  equipment and it is not 
right that they should be  overnight  offered     
notice  of  one month,   say,   in   the  case  of  
vending contracts or three months in the case of 
refreshment room contracts, before being asked 
to go out lock, stock and barrel.    It may be  
according to the rules to give such notice. It 
may be asked   whether  the   officers  who  are 
responsible  for  this   advice  are  also not 
under the same terms of service? Anybody who 
may be responsible for such     treatment,   
anywhere   in   any administration—who    are   
under   the same terms of service, I would say, 
of being     dismissed at one month's notice—if    
they are turned out    by Government, not for 
bad service, they would  certainly  not  think 
that they have been     dealt with fairly.    They 
would make representations  and the 
Government    also,    in    all    fairness, would 
give them the advantage of a departmental 
enquiry. For that reason it  is   not  right—when     
there  is  no charge of actual bad service—to 
turn out any set of the contractors within such a 
short period. After all they are not organised 
enough     perhaps as a group   of  officers     
would  be,   particularly like the lower group of 
servants today, in the Railways or in the post 
offices, who could go on strike. They are not 
organised to that extent and so they may not 
have been able to      get      an        effective      
hearing. It is necessary to point out that in spite 
of the Railways having taken up this subject    
of     departmentalisation     of catering, they 
have not been able to make provision for 
opening new stalls at  such  big     stations  and  
important stations   of  pilgrim   traffic   like  
Purl, where people are put to a great deal of    
inconvenience.    Even    my    home 
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 town railway station, Chhindwara, is now 
going without a Hindu refreshment stall 
for the last ten months. And in a small 
place like Chhindwara   where there are 
no good hotels, many t>eople who come 
there from the neighbouring colliery areas 
have always to go to these railway stalls 
in the hope of getting good service, 
because they are open always. They are 
under the supervision of railway officials 
and as such they cater better food than 
perhaps the town refreshment stalls. So, 
these are some of the •xamples where the 
Railways have not done what you would 
think should be done in accordance with 
good standards of public administration. I 
would like any public administrator -to be 
appointed to go into this aues--tion of the 
way the Railwavs have xlealt with 
catering and the Government should make 
it a point to invite outside opinion about 
the treatment -of these contractors, to say, 
the way in which certain zones have been 
ommitted. Whv is it that the zone ^rom 
which the hon. Deputy Minister himself 
comes, the Southern zone has been 
excluded from this new depart-
mentalisation? Sir, would the Railway 
Ministry not like to see that the Delhi 
station, for instance, and some other 
stations which have been taken over by 
them are running at a profit? So, for that 
reason it is obvious that when 
Government officers today are running 
various concerns not only in the 
Railways—as was aptly mentioned by the 
lady speaker yesterday, where the national 
spirit has not gone deeD down into our 
bone marrow, where we do not think in 
our undertakings that everything that we 
do for the public is like doing something 
for our own home—a lot of wastagp 
comes in. And as such even in regard to 
departmental catering, until such well 
trained personnel, that is, the students 
who are in schools todav become men and 
then come forward, it would be almost 
impossible to run this railway catering or 
any othei Government concerns with 
absolute Drofit. For that matter, I might 
incidentally state that the Railways have 

shown such a big profit. But as was said 
at another place by somebody very highly 
placed, it should be and would be 
possible, if that national spirit permeated, 
to turn these railway profits today shown 
in the Budget perhaps to three times. 
There is such a lot of wastage not only in 
contracts given, but in other places from 
top to bottom. Where public property u 
concerned, we have not vet learned today 
to feel that all public property is our own 
property and if we are going to act in 
earnest we nave to see to that first. Sir, I 
think I have said enough about this 
railway catering to point out to the 
Government that in spite of the losses that 
they have incurred on departmental cater-
ing on the zones that existed even before 
this new Catering Committee's Report 
was taken up—that is, the Bengal Nagpur 
Railway and the Southern Railway, the 
catering on which is much talked of, 
which is being run at a loss of at least two 
and a half lakhs rupees to the 
exchequer—if they want to take up a few 
stations, with the two objects stated here 
namely, standardization and running 
compact areas—they themselves, in each 
zone, should take up a compact area, say, 
ten or twelve stations. And they should 
show that they can run them at a profit. 
What they have done today is not at all 
consistent with the very competent report 
submitted long ago by the Kunzru 
Committee, that is, to take big stations 
with small stations. But they have 
selected for themselves, it seems, big 
stations which they are going to run, for 
which notices have appeared in the 
papers today and propose to leave a few 
small stations to a few new people. I feel, 
Sir, that the result will be unfair treatment 
of our citizens, the contractors in this 
manner. 

Sir, I am afraid that after a 1 P.M. 
colossal   waste   of   money   and 

finding that the Railways are not 
able to run catering at a profit, they will 
again invite tenders and hand them over to 
some other people in a year or so, which 
will lead to so much unsettlement. It is 
significant I that the figures have not been 
given 
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of losses over every station in detail but this 
policy    should    be    stopped even at this 
stage and all contwtors be taken out from their 
busint-s on percentage  basis.    That  is  a  
certain percentage of their business would be 
taken  away  every     year  and  finally within 
a period of three years,  they, may be asked to 
go.    Such of them whose work would be 
considered useful for running the Railway 
depart-mentalised  work for  catering  should 
be    retained    and    their    experience should 
be utilised. The rest should be asked   to   go.    
None  will  have   an> •quarrel with that idea 
because I have always  stood  for  
nationalisation  not only in the case of 
Railways or railway  catering,  but  in  every 
industry if that could be done. But when we 
are  showing     such  a  favouritism  to big 
businessmen,     when it has been our policy to 
help small-scale industry people, when the 
Planning Commission   itself  had   said   that   
small-scale industry people should be invited 
io invest when the capital fights shy and the 
industry should be run for a year  and then 
handed over to them it seems  going against 
this policy if we are going to send out people 
who have   been   for   generations   in   this 
business  on  a large scale,  in such a short 
time. They should be asked to go; that is the 
national policy.    But they must be given time 
if they are to    be    treated    fairly    and    if    
the Administration  is  not to be charged with 
high-handedness. 

I would like, lastly, to mention one point 
and that is with regard to the corridor trains 
which our Railway Administration is going 
to introduce. I saw a reference somewhere 
that the Ministry are thinking of putting 
some radios there. I may here use this 
opportunity to request the Railway 
Administration not to introduce the 
loudspeaker and the radio in the corridor 
trains for propaganda because I have 
travelled in such trains in China. In season 
and out oi season there these radios are 
working and you sometimes get irritated. 
The idea tk«re     is   that  people  should     
have 

hardly   any   time   to   think   on   their own or 
that they should be constantly indoctrinated.    
We     certainly     could make   use   of   these   
radios   for  propaganda, but that indoctrination 
could be done on the railway waiting halls. But 
in trains people would sometimes like to have 
rest or sleep. Trains are hardly the places where 
people should be   indoctrinated.    Above   
everything else, I am very much afraid of 'fllmi 
peef—that     horrible     film     music— 
touching   upon   all     kinds   of  wrong things 
through erotic and sentimental songs  harmful to  
the younger generation being put  there  all  the 
time. So,   I  would  appeal  to  the  Railway 
Ministry  not   to  make   use  of  these corridor     
trains  for such     purposes, except perhaps 
sometimes for giving some  instructions.    
They,   in   China, have the radio for whole 
time. They would tell us that all that was 
ushered in     because  we  do  not  know     the 
Chinese language—"The next stations is  such  
and  such"  or  "Do not  put your hand out of the 
window" etc. I think   that  there   are   various   
other ways  in  which  our  countrymen  can be 
taught about various Government plans, but this 
need not be the place. The corridor train need 
not be used for these things. 

There  are  one or  two very  small suggestions 
that I would like to make, and that is with regard 
to bolting on the toilet room of every 
compartment from the side of the compartment. 
A suggestion to this effect was made by me last 
time, but it was turned down. The answer given 
was that in case of a  burglar  getting  in,   he  
would put I   the passenger in the toilet room and 
proceed with his business of stealing. It is hardly 
an answer, because it is much better to be locked 
in the toilet room by a burglar than murdered or 
manhandled. For that matter, there is the chain 
to be pulled in  the  toilet room and a person can 
easily pull it from    the toilet room without    
any interference. So, for the safety of the 
passengers, I think that the Railways would 
consider putting a bolt in the toilet room from 
the side of the seating arrangement. 
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with regard to various suggestions that we 
send, the reply usually given by the Railway 
Administration is that every suggestion is not 
practicable—perhaps, theirs is the last word in 
regard to the correct position. For instance, if 
they are asked—as I had asked them— to put 
an extra train on week-ends between the busy 
colliery centres— between Chhindwara and 
the colliery area—they reply that the coach 
capacity does not permit that. I should like to 
know whether the officers had time to find out 
whether, in spite of all the coaches being 
available, it would not be possible to put a 
train of two or three coaches, because there 
are no other means of communication 
between that area about 40,000 to 50,000 
people live there—and Chhindwara town. 
They do like going during week-ends to 
markets or business to Chhindwara. 

There is the second reply and I think of 
taking it up at the meeting of the Informal 
Consultative Committee. It is about 
introducing a through coach from Nagpur to 
Jabalpure, especially for women, travelling 
third class. I do not ask for second or first 
class coach. The simple reason for my request 
is that Nainpur, in rainy season or during the 
scorching summer heat and at odd times, 
women are hardly able to change coaches at 
Gondia. You may be surprised that the reply 
was that for the distance between Gondia and 
Nainpur, the accommodation is already short 
for those people. If this one through coach is 
added from Nagpur to Jabalpur, the 
accommodation would be the same. After all, 
people from Nagpur to Nainpur are to board 
the Gondia train at Nainpur. It is not 
Understood how a few people would not be 
able to get into this compartment at Gondia to 
Nainpur when all others from Nagpur train get 
into the Gondia-Jabalpur train. This just an 
example of a reply I received from them. The 
attitude should be not to make out that theirs 
should be the last word and that the proposal 
cannot be examined more closely. 

With these few words, I would again like to 
congratulate to the Railway Minister on the 
Budget, but with one reservation. I would 
request him to see that the absolute injustice to 
caterers at the hands of the Railways is done 
away with and the policy changed 
immediately. It would not make the Railway 
Ministry feel small. 

There is one more point which the 
hon. Member from Andhra had made 
and to which I think, it is necessary 
to reply. He was dealing with the 
advisability of not appointing bigger 
bodies to deal with any question and 
in that connection, he went on to say 
without realising what he was say 
ing, "Do you mean to say that cater 
ing with all its racketeering that was 
going on would have had a chance 
of going at all if there had been a 
statutory authority to hand over"? 
What he meant was that because it 
was a two-man committee, it was 
possible to get what was done and 
he was at the same time scoffing at 
the suggestion, perhaps wanting to- 
take note of the suggestion made last 
time that more people from both the 
Houses should have been associated 
later on, to go into the details of the 
conclusions arrived at that Com 
mittee. But at the same time when it 
was some remark with regard to the 
Planning Commission personnel by 
some of the Members from Madras, 
Mr. Hegde for example, he came forth 
to defend the appointments of the 
Planning Commission by saying, "Who 
are the Planning Commission? The 
Planning Commission is there only on 
behalf of Parliament". Now in one 
breath he wanted to defend the Plan 
ning Commission, a bigger body, and 
in another breath.............  

MR. DEPUTY CHAIRMAN: He was not 
referring to the Planning Commission at all. 
Somebody said that there should be a 
statutory body to administer the Railways, 
and Prof. Ranga said that the Railway Board 
was the proper authority and that, if there 
were a statutory body, most of the 
improvements would not have been possible. 
You have misread his speech. 
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have taken extracts from his speech. To that, I 
would like to say that a bigger body would 
have ibeen able to go into the whole question 
thoroughly—a bigger body of •outside people, 
not only people who are in the Department 
and who are always dealing with the problem, 
whose advice would always be available, but 
the advice of outside people who are not 
always dealing with the  question is very 
necessary. 

SHRI T. S. PATTABIRAMAN (Madras): 
The National Railway Users Consultative 
Committee recommended departmental 
catering. 

DR. SHRIMATI SEETA PARMA-NAND: I 
am reminded of that. If the proceedings of that 
Consultative Committee were to be gone into, 
I -think it would be seen that it was towards 
the fag end of the whole meeting, when 
practically everybody was dead tired, that the 
matter of •catering was taken up and slurred 
over. That is hardly the way of putting it 
through that Committee. I would really like to 
ask the hon. Minister as to how many women 
were "there. My contention has always been 
that there should have been at least four 
Members from the other House and two from 
this House and that more women should be on 
such a Committee to advise on catering. If the 
men on the Committee were to know 
something about cooking of the various dishes 
that are required, I might have understood it. 

Thank you, Sir. I feel that the Railways 
have done a good deal towards improvement 
but still what is required is that they should go 
into the various suggestions that are made 
here and feel that they deserve consideration 
and not just have the complacent feeling that 
whatever they do is the only right thing to be 
done. 

SHRI RAJENDRA PRATAP SINHA 
<Bihar): Mr. Deputy Chairman, I am grateful 
to you for giving me this opportunity to 
express myself on the 

Railway Budget. Before I make a few 
comments on the Budget proposals, I would 
like to pay my compliments to the Railway 
Administration for the work that they have 
done during the year 1955-56. I have 
examined the various indicators and I find 
that the Railways have turned the corner and 
have now arrested the deterioration that was 
going on. 

Sir, I am conscious of the great interest that 
our Railway Minister has got for third class 
passengers and that it is his constant concern 
to improve their lot in travel. I am aware of 
the various amenities that are provided for 
third class passengers but I am anly sorry that 
the third class passengers will continue to 
travel under very very suffocating conditions 
during the Second Five Year Plan period as 
well, because with the financial allocations 
that have been made for the Railways, the 
Railway Administration will not be able to 
increase the passenger capacity to their 
original estimate of 30 per cent, but will only 
be able to increase it by 15 per cent. It will 
only mean that the chronic feature of 
overcrowding on the Indian Railways will 
continue in the Second Five Year Plan period 
as well. 

I would now like to highlight some of the 
disquieting features which are evident to me 
in the Second Five Year Plan of the Railways. 
I would like the House to appreciate the 
consequences that will flow from the serious 
cut that has been imposed upon the Railways 
by the Planning Commission. As you know, 
the original plan prepared by the Railway 
Board was to cost Rs. 1,480 crores,' but the 
allocation made by the Planning Commission 
is only of the order of Rs. 1,125 crores. This 
means that there is a cut of about 25 per cent., 
and out of these Rs. 1,125 crores, Rs. 375 
crores are expected to be provided by the 
Railways themselves. You will remember that 
in the First Five Year Plan, out of a total cost 
of Rs. 400 crores, the Railways were asked to 
contribute Rs. 320 crores which they could 
not 
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do, and there was a shortfall of Rs. 40 
crores in their contributions. I wonder 
it such a shortfall would be condoned 
in the second Plan period. Therefore 
the Railways have to augment their 
resources in order that they will be 
able to fulfil the entire commitment 
of Rs. 375 crores. You will find there 
fore that the Railway Minister has 
imposed a surcharge on goods traffic. 
Passenger      rates have      escaped 
unscathed, but I am afraid that they will have 
to take their turn in the later period of the 
Plan. The Freight Structure Committee will 
now have to review the entire freight structure 
of the Railways in view of the demands made 
on the Railways now. I am sure that that 
Committee will have to adjust the freight 
structure in such a manner as to enable the 
Railways to meet the development finance 
requirements. Therefore, I think that enhanced 
rates for passenger and goods traffic will have 
to come into play during the next Plan period. 

Let us now view the demand and the cut. 
The demand of the Railways for the second 
Plan was Rs. 1,480 crores and a cut has been 
imposed upon them. Let us view this in the 
background of the implementation of the first 
Five Year Plan and also in the light of the 
demand that is likely to be made upon the 
Railways during the second Plan. You will 
remember that the modest objectives before 
the Railways in the first Plan were to 
rehabilitate the Railways in such a manner that 
all the back load of replacements, renewals, 
etc. would be fully met. I find that this 
rehabilitation programme has not been fully 
completed yet. There have been shortfalls in 
important sectors. While making our plans for 
the second Five Year Plan and also allocating 
financial resources for this, this factor will 
have to be kept in mind that the Railways have 
not yet been able to achieve the objectives of 
the first Plan, i.e., the rehabilitation of the 
Railways. 

Sir, there are various factors that have to be 
taken into account and I find that the Estimates 
Committees Eighteenth Report is very 
interesting in this respect and they have taken 
all the factors that had to be rehabilitated 
during the first Five Year Plan. In Appendix 
III they have taken the position of the rolling 
stock and I find that at the end of the First Five 
Year Plan, i.e., 31st March 1956, the 
percentage of shortfalls with regard to the 
locomotives will be 25 per cent, with regard to 
coaches 25 per cent, and 22 Der cent with 
regard to wagons. Therefore you will find that 
so far as this important rehabilitation of rolling 
stock is concerned, that has not been 
completed during the first plan period. 
Similarly if you take the track position, you 
will find that there has been a serious shortfall 
in the completion of the track renewals and 
they say: "On the 1st April 1955, the mileage 
under speed restrictions due to the arrears of 
track renewal was 1,784. The Committee 
strongly feel that immediate steps should be 
taken to eliminate these speed restrictions by 
strengthening the track where necessary". The 
Estimates Committee has also estimated that 
by the end of the second Five Year Plan, 4,000 
miles of track will remain to be renewed and 
overhauled. Now they have estimated the debit 
side of the first Five Year Plan and three 
things they have recounted, viz., the chronic 
over-crowding, the incapacity of the Railways 
to carry all the goods and passenger traffic 
offered to them and the short-fall in the 
renewal of tracks. They have suggested: 

"It is therefore, obvious that the 
magnitude of the second Five Year Plan of 
the Railways will have to be such as to wipe 
out the points on the debit side." 

In the light of this, we have got to review the 
second Five Year Plan proposed for the 
railways. This has also been referred to by 
previous speakers. You will find that the 
goods traffic increase at the end of the first 
plan is estimated at 66 million tons out of 
which the Railways are going 
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"These must be assessed with foresight 
and imagination. Small increases in terms 
of arithmetical percentages of known 
demands will not do. In an underdeveloped 
country like ours, the needs for transport 
facilities develop in geometrical 
progression and not in arithmetical 
progression." 

He has said this in his own inimitable manner 
and I hope the Railway Administration will 
take note of it. The Estimates Committee have 
also said that this estimate of gap of 24 
million tons is extremely conservative. Now 
my friend Mr. Ghose pointed out the other 
day the estimates made by the Eastern 
Economist. They think that the gap will be of 
the order of 35 million tons. If this gap is 
there—whether it is 24 million tons or 35 
million tons—at the end of the plan period, I 
am sure the entire plan will slide back. We are 
having big targets of production both in the 
agricultural sector and in the industrial 
sector—both private and public— and all this 
production programme will slide back if the 
Railways fail to carry the goods offered to 
them. I would therefore urge that the Planning  
Commission   should  restore  the 

cut that has been made on the Railways. As a 
matter of fact I would like that   the   Railway   
Ministry   should make  a  concerted  effort  
and  should make a demand that their cut must 
be restored and if necessary, the cut should be 
made in other sectors and I am sure the House 
will support the Railway  Minister  in  making  
such  a demand on the Planning Commission. I 
was just looking to the Twentieth Report   of   
the   Estimates   Committee which was 
circulated to us only this morning and I find 
that the Planning Commission have said that 
they will keep  in  view  the     demands by the 
Railway Administration and they will 
constantly review the position in such a 
manner that they will do their best to provide 
the necessary funds.   Now I find that the only 
plea which the Commission  took  was  that  
the  steel and other foreign aids of the adequate 
quantities will not be available and so they had 
reduced the allocation and they  had   offered   
certain   quality   of steel which, if the 
Railways accepted, they said they would be in 
a position to increase the allotment and I find 
the   Railways   have      accepted   those 
qualities  and therefore I am sure it the Railway 
Ministry is alive to this question    and    keeps    
on    constantly hammering this    point, the 
Planning Commission  will  consider  this  
question and they have said that for the first 
year they have met their demand in full and in  
the subsequent years also,     they would try to 
meet    the demand in full as far as possible. 

Now I would like to say something 
regarding the re-grouping system. Hon. Pandit 
Kunzru has made a remarkable speech in this 
connection and I should like only to lend my 
support also to what he has said that the re-
grouping system on the Railways should be 
examined at an early date. I find the Estimates 
Committee have also gone into this question 
very thoroughly. The Railway Enquiry 
Committee presided over by Acharya 
Kripalani has also suggested that this question 
should be examined at an early date. I am sure 
the Railway Minister has  kept an  open mind 
on 



1265      Budget  (Railways), 1956-57  [ RAJYA SABHA ]  General Discussic          1266
[Shri Rajendra Pratap Sinha.] this question 

and he has very recently—only last year, 
divided one of the zones and has created the 
South Eastern Zone. Now there is absolutely 
no criterion that this should be the mileage of 
a certain zone. But judging from the work-
load that has been worked out by the 
Efficiency Bureau. I find that the work-load 
has been increasing and is likely to increase in 
the future and therefore a shorter zone is a 
necessity as was explained by my friend 
Pandit Kunzru. 

Sir, I was going through the report of the 
Indian delegation which went to Russia and I 
find that they also have said something on this 
question which I think will be of some interest 
to the House. The delegation has found that in 
Russia there were as many as 48 railway units 
before the last war. In 1946 there were as 
many as 54 railway units. But in 1946, they 
suddenly decided to regroup their railways and 
they regrouped these 54 railway units into 10 
units. They did this, of course, by enlarging 
the areas of each. But they soon found that this 
was a very uneconomic and wasteful system 
of organising their railways and they have 
now, I find from the repoirt, given up these 
regrouped ten units and they have promptly 
come back to 41 units. And the average route 
mileage there comes to only 2,000 to 3,000 
miles. Our Estimates Committee have also 
said that the consensus of opinion was that the 
average route mileage per unit should not be 
more than 3,000 to 3,500 miles. I would, 
therefore, very strongly urge upon the Railway 
Minister to appoint a high-power technical 
committee and allow it to function and to 
examine the whole question impartially and 
give its decision and we should abide by the 
decision given by this  high-power  
committee. 

Sir, a question that may arise is whether 
this is the appropriate time for us to go into 
this matter. I find that Mr. Puri who is I think 
an ex-Financial Commissioner of our Rail-
ways and an authority on the subject 

 
I have only one more point to touch upon 

and that relates to the question of catering on 
which my hon. friend took a lot of time. I said 
something about this subject last time and I 
want to congratulate the hon. the Deputy 
Minister over there and say that I have found 
that the quality of the food, about which I had 
complained during the debate on the last 
Railway Budget, on departmental catering has 
very much improved. The service is very good 
and prompt and good food is served by the de-
partmental caterers in the areas where I had 
been travelling, that is to say, on the Eastern 
and Northern Railways. At the same time, I 
would like to add that the hon. Deputy 
Minister may be pleased to take a sympathetic 
view of the whole question of enforcing 
departmental catering by doing away with the 
private caterers. I know that this decision of 
having all departmental catering, has to be 
implemented. But there is no point in taking a 
vindictive attitude towards the contractors 
who have, after all, served the Railways and 
the travelling public during the last so many 
years; and I share the views of the previous 
speaker that these private contractors should 
be removed during a period of time so that 
they could take up some other avocation. As 
far as I remember, the decision of the 
committee on catering also was that there 
should be both departmental catering and 
private catering that the private caterers 
should be gradually done away with. I 
understand that probably notices have been 
served on all the contractors   throughout our 
Railways,   leaving 
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out a few on the Southern Railways, 
that they mu t all quit by the 31st 
of this month or probably the next 
month. This is very hard on them and 
as I said, they have done good work 
in the past and they have had their 
association with fee Railways and I 
only appeal to the Railway Minister 
that..............  

"SHRI P. S.  RAJAGOPAL    NAIDU: Yes.  
very good association. 

SHRI RAJENDRA PRATAP 
SINHA: Whatever that may be, they haVe 
been serving the Railways since long and also 
the public. So I appeal that a sympathetic 
attitude may be taken and they may be 
removed gradually so that they could also get 
themselves absorbed in some other business. 

SHRI T. S. PATTABIRAMAN: Mr. Deputy 
Chairman, after the glowing tributes that have 
been paid to the Railway Ministry, I have very 
little to add. Yet, I would like to say that in the 
context of the position as it was when we 
attained independence and the work that has 
been done in the past six or seven years, the 
improvement in the Railways is not only 
phenomenal but even striking. The Railways, 
when our freedom was won, was in a most 
shattered condition and the legacy that was left 
by the British , was a war-torn railway system 
and people were wondering whether it could at 
all be rehabilitated and they were never 
hopeful that the Railways could ever be 
improved. But thanks to the vigorous policy 
pursued by the Ministry and especially in the 
hands of the present Minister, we have not 
only crossed the difficulties, but have certainly 
come to an era of prosperity and progress. 
Today overcrowding has been greatly avoided, 
a number of new trains have been introduced 
and the rolling stock and other things are being 
fully utilised. Today the nation is not only 
having the benefits of a good railway system 
but the Railways have also become a good 
commercial proposition sine; it is bringing 
good profits to the general 9 R.S.D.—4. 

treasury of the country. Tribute is due not 
only to the Railway Minister and the Railway 
Ministry, but also to the rank and file of all 
those working in the Railways, who have been 
able to make this great experiment a 
wonderful success. Today, we find that the 
ordinary traveller, the common traveller who 
travels in the third class has got better 
facilities and amenities and more attention and 
the conditions of his travel have become one 
almost of comfort. And there are several 
Janata trains and longdistance trains, with 
sleeping accommodation. All these have 
helped to a very great extent the ordinary 
traveller, and the man who contributes the 
greatest amount to the income of the Railways 
is getting some benefits. 

Sir, the catering arrangement has vastly 
improved and it was a very pitiable note that 
was struck by my hon. friend who spoke just 
now about departmental catering. I thought 
that the controversy of departmental and ■ 
contract catering was only an academical one 
and had ceased to have any practical value. In 
a socialistic pattern of society however hard an 
individual who is a contractor maybe hit, it 
cannot be helped, for there are certain items 
which should be considered as public utility 
concerns and not as profit-making concerns. It 
is not the humanitarian viewpoint of the 
individual contractor that counts, but it is the 
treatment that had beeu meted out to the 
millions of the travellers of this country by the 
contractors, that is more pertinent. Sir, it was 
pointed out that some of these contractors 
would be left on tkt streets, as if they were 
going to starve. I do not know what they are 
going to do with all the money they earned in 
years past. But the paramount consideration 
seems to be that these people should not be left 
in the streets. But may I ask what shall become 
of the thousands and thousands of p«-sons 
who travel every day and every n'ght on our 
trains who do not g«t their money's worth? 
Thr-y should not be exploited. With this e*d in 
view and in order to create the feeling    that    
the Railways    are not    a 
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making concern, but an important public 
utility Concern, the Alagesan Committee 
decided that departmental catering 
should be extended. It is not as if that 
Committee recommended that on one 
fine morning the entire catering should 
be placed in the hands of departmental 
caterers. It is neither feasible nor 
possible. I do not understand why there 
should be a hue and cry when a few 
station have been taken, when a few 
canteens have been taken up, for 
departmental catering. 

Whatever may be the views of the 
solitary Member, I want to assure the 
Railway Minister and the Ministry 
that the people of this country are 
behind them in the vfew that not 
only should departmental catering be 
extended but that the contractor 
system      shoulff be      
eliminated 
altogether. That will be a good day and 
I am sure, Sir, that the peoples' backing 
will be there. 
Having gone through the    glorious 

Budget that we have had, the Railway 
Minister and the Ministry have drawn our  
attention  to  certain     disturbing features  
of the  Railway  Administration.   The first 
point that I would like to focus on is the 
question of safety on   railways.     This   
aspect  is     even more important than the 
question   of amenities to passengers or    
improvements to the existing    stations.    
The paramount consideration, the primary 
consideration,  the first  duty  of     the 
Railways is to ensure the safety of the 
travelling public.    If that is conceded—
and I am sure there is no doubt about it—
then we must also see that steps are taken 
to see that the safety of the track is also 
ensured. It is not only a question of 
ensuring the safety of the track by having    
interlocking arrangements or having a rigid 
set of rules or by any    other    means;    
the human factor counts and it has been 
brought  out  by  important     research 
organisations in England and America, 
Institutions  which  are     concentrating on 
this problem of accidents, that the human 
element counts. Sometimes this element 
fails and in spite of all the best <*evices, 
accidents occur. That is 

why refresher courses are there and I am 
happy    that    the    Government thinks it 
necessary that every railway employee  
should  undergo  this  refresher course 
once in at least five years. Now I think it 
is generally    once in ten years that every 
employee gets a chance but I am sure, in 
view of the reports of the various 
committees set up by Government,    it 
will be possible for every railway 
employee, from the top man down to the 
gangman, to have his refresher course at 
least once in five years.    That will ensure    
the safety of the track. 

Secondly, on page 5 of the "Progress of 
the first Five Year Plan on Indian 
Railways",  the     Administration     has 
drawn attention to the percentage of over-
aged    stock    on      line on 31st March    
1951    and    expected    to   be on     line,    
on     31st     March    1956. It is surprising, 
Sir, even in 1956, after having rehabilitated 
the Railways to the tune of Rs. 250 crores, 
we would still have a large percentage of 
over-aged engines and wagons.   In 1951, it 
was 23 per cent, in the broad gauge 
locomotives   while now it will be 32'5 per 
cent.  I do not  want to  tire the House     
with     the details     but still, about    one-
third    of    the       rolling stock    is    still    
over-aged    and     we are   not     able   to 
rehabilitate them. This     is a.   sad     state     
of     thing* I am happy that the 
Government has taken a decision to    send 
a    Mission abroad to make purchases so 
that we can not only clear off our arrears 
but also have good and new locomotives 
and other wagons which are required for 
our railways.    I would appeal to the 
Ministry to concentrate on    this so that we 
will have enough of rolling stock in the 
next few years for replacing these ever-
aged stock.    There is no use talking about 
punctuality when we have such over-aged 
stock.    This is the reason for late arrivals 
and late departures.    The Railways have 
solved many   insoluble   problems   and it 
is not beyond their   capacity to solve these 
problems also.    I am sure that if an all-out 
effort is made, we could get the necessary 
number of locomotives and wagons so that 
this percentage is reduced at least to ten. 
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arrears. This is a most important thing in the 
running of the railways. On page 4, paragraph 
7, it is said: 

"The actual expenditure on rehabilitation of 
track and bridges suffered a slight set back 
due to shortage of material and, in con-
sequence, the estimated expenditure is likely 
to be Rs. 64*41 crores as against the planned 
provision of Rs. 70'47 crores. At the end of 
the planned period, the arrears of track rene-' 
wals on Indian Railways are expected to be 
7,223 miles for rails, 7,389 miles for sleepers 
and, in consequence, 1,784 miles of track will 
remain under speed restrictions." 

This is a very dangerous situation today. If the 
track is not renewed properly, if the track is 
not maintained properly, accidents are bound 
to happen whatever other precautions that we 
may take. The other precautions will be of no 
avail if the track renewal programme is slack. 
I know that the Railways are not to be blamed 
for this. The difficulty is due to the scarcity of 
raw materials. It is only with the greatest 
strain that the Railways are managing things 
as they are but I would still urge that the Rail-
way Administration should be more vigilant 
and see to it that the necessary funds are made 
available in this behalf immediately. One of 
the main features is the lack of sleepers and I 
am told that for lack of suitable sleepers, 
many more miles have had to be kept out of 
the scope of repairs and renewals. I 
understand that shortly a Mission is leaving 
for abroad for the purchase of the iron and 
steel requirements. It will be worthwhile for 
the Railway Administration te consider 
whether it will not be possible to find out if 
we can get cast iron sleepers for our Railways 
so that there may not be any shortage on this 
account. There are two types of sleepers that 
are used, one is the wooden one and the other 
is east iron. 

j I am told that the cast iron sleepers would cost 
roughly about Rs. 22 whereas the wooden 
ones cost about Rs. 14. The life of the cast 
iron sleepers is 2J times more than the 
wooden ones which cost only Rs. 14. The 
shortage of this type of sleepers is partly due 
to the scarcity of the necessary wood. The 
high cost is also partly due to the 
avaraciousness of the State Governments to 
have the monopoly of the various forests. 
Whereas it costs these State Governments 
about five rupees, they want to have a racket 
and plunder the Central Administration by 
demanding Rs. 14, thus making a large profit. 
If the State Governments could be persuaded 
not to be so capitalistic minded in this 
socialistic pattern of society, the Railways 
would be able to get their sleeper 
requirements fulfilled at a much lesser 
expenditure. 

I would now like to refer to the transport 
bottleneck in this country. Though it has been 
relieved .to a very great extent by the various 
methods evolved, still, in the Southern Rail-
ways, transport bottleneck is a great handicap. 
The transhipment difficulty at Vijayawada is 
still there. For example, in the Salem line, 
booking is not available for four days in a 
week and whatever booking is available, is 
overloaded. I know that the authorities are 
taking all steps to see that the booking 
position becomes easy but still it has not been 
much of a success. I would appeal to the 
authorities to take in hand the doubling of the 
entire Madras-Vijayawada section. If that is 
done, the transport problem would be eased. 

I know that the booking of parcels and 
goods from Poona to Bangalore is heavily 
congested as a result of which, thousands and 
thousands of lorries get the necessary traffic 
to ply and the Railways are losing the 
revenue. If something could be done with 
regard to this, the Railways would be able to 
harvest a big revenue'for them. 

I do not want to go into the details at many 
things but one sad feature ot 
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Budget is that there is no hope for any new 
railway lines in me future. The Planning 
Commission has put its axe on the expenditure 
side of the Railways, and as a result the new 
Railways that had been .planned to be 
developed in this country are to suffer. Yet 
there is a ray of hope in the speech of the hon. 
Minister that they will be considered and that 
suitable action will be taken to  open up new 
railway lines. 

I would like to point out on this occasion, 
Sir, that the Salem-Bangalore metre-gauge 
line is not only a necessity but an immediate 
necessity. The progress of the survey has been 
very satisfactory and I am sure that the 
Government will take a decision very soon. 
May I appeal to the Minister for Railways not 
to treat the Salem-Bangalore line as a new 
line, but to include it in the list of dismantled 
and to be restored lines, because the 
Morappur-Hosur line and the Tiruppattur-
Krishnagiri line were dismantled during the 
last war and in place of these two lines we are 
now asking for a Salem-Bangalore line, and I 
would like the railway authorities to consider 
this as restoration of a dismantled line and 
give top priority to this line. This will improve 
the vast hinterland of Salem district, which is 
economically, socially and politically 
backward. It will also create jobs, it will 
create more employment especially to the 
handloom weavers, it will create opportunities 
for those forsaken people, and I am sure the 
Railway Ministry will take a favourable 
decision very soon. 

Sir, the past year has been one of concrete 
activity amongst the railway-men. We are 
very happy to see that the relationship 
between labour and the railway managements 
has been very cordial. If there have been no 
strikes, if there have been no disputes and if 
there has been no dislocation of traffic, the 
thanks of the country are due not only ta the 
rail-waymen, who have been very excellent in 
their behaviour, who believe that consultation 
is the best form to 

get the things they want, they are also due to 
the most realistic and sympathetic attitude 
taken by the Railway Administration. Many of 
the problems had been settled across the table 
and it is tribute to both the parties that the 
nation has not been made to suffer for want of 
a realistic attitude on their part. Still, Sir, there 
are certain people, certain individuals who are 
apprehending that their position in the railway 
unions will be jeopardised and thinking that 
they will lose their position are trying to 
create dissension in the rank and file of the 
union, but it is very happy to note that the 
railwaymen have not fallen a victim to it. I 
would appeal to the railwaymen not to be 
carried away by. the insinuations or the activi-
ties of these individuals, who have no interest 
as railwaymen in their hearts but their own 
self-interest, hut think that the national 
enterprise requires constant attention and 
constant devotion to work and that the Gov-
ernment are most sympathetic to them and 
that they will meet whatever reasonable 
demands they put forward. We hope, Sir, ftiat 
they will not allow these disturbing factors to 
disrupt the union of the National 
Railwaymen's Federation and disrupt the 
progress of the country. 

Then, Sir, I want to take this opportunity to 
request the Railway Minister to decide 
favourably the case of the firemen on the ex-
South Indian Railway, which has been hanging 
fire for a long time. With the details of the 
case I do not want to burden the House 
because the Government and the Railway 
Board are fully aware of it. They are called 
illiterate, and they were recruited before 1949 
on different terms. Now their promotion has 
been affected by the classification of A, B, C 
grades, and they are put to very great 
inconvenience. Even ^fter having served for 
about 18 years and 20 years they are not able 
to get to the A grade and it is surely causing 
them hardship. Whatever may be the merits of 
the case, these 350 men are not great in 
number compared to the total number in the 
Indian Rail- 
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ways and so let them not have a feeling that 
even after serving the Railways for such a 
long time their services are not being 
recognised just because they were not 
educated. But certainly the fault is not theirs. 
About those people recruited after 1949 I am 
not much worried, but those who were 
recruited under different conditions should be 
recognised for promotion, and I am sure, Sir, 
they will be given sympathetic treatment. 

One other point I want to say is this that   
the   Railway  Minister  has  been very kind 
in integrating and giving a status to      the       
personnel    of    the ex-State Railways. I have 
no quarrel with   it   and   I  welcome   the  
sympathetic attitude that has been taken by 
the  Railway   Ministry. On  the   other hand,  
Sir,4 one  factor  should not be forgotten.     
Some   ex-State   Railways, Sir,  had only  
about  15  or 20  or  22 miles of railway line 
before they were taken  over,  and     most  of  
them, the Rajasthan Railway and other 
Railways were  very   small   Railways,   and  
the personnel there—if I am not casting any 
aspersion on them—were not fully trained.    
Many   of   them   were   not qualified 
engineers. Most of them were draughtsmen  
or even     less  qualified persons, but they 
were taken in and not    only    that,    they   
were   shown favouritism   in   the  matter   of  
quick promotion just before the integration 
came    about.    Fully    knowing    that 
integration  will  be  taking  place  the next   
day,   just   to   favour   them,   the State     
Administration     made     these people    
General    Managers,    District Traffic 
Superintendents and so on the previous day 
and gave them all sorts of status,  and     that 
has  affected us. They were people who had 
no working experience beyond the 
knowledge they  had  of  the   one  or  two  
mixed trains    that were running    on their 
lines. These  people  now  want  to  be made  
D.T.S.   or   District   Mechanical Engineer. 
By all means let it be, but what about the fate 
of those persons who had been having greater 
experience  of  bigger  Railways  and  where 
they  had  been   suffering  for  a  long time? 
Should their interests be made 

to suffer, Sir? So I would appeal to the 
Railway Minister that, in trying to help those 
people from the States, the legitimate interests 
of the people who have had greater 
experience, who are better qualified and who 
have got greater claims to seniority, should 
not be overlooked and they should not be 
made to suffer. I am sure their interests will 
be also taken into consideration. 

Lastly,  Sir,  I am very happy that the 
Railway Minister has made mention in his 
speech of vandalism and destruction   of   
railway   property.     It has become the habit 
of some political parties   that   if   they   are   
dissatisfied with anything they take to 
vandalism, arson and loot and their first target 
seems to be the railway station. We have seen 
it in the wake of the S.R.C. Report  and  
disturbances     broke  out throughout the 
country and the people chose railway stations 
as their easiest target of attack. It is also 
because the State Governments are not very 
keen on  protecting  the     railway  stations, 
but they are more keen about their own 
property and they do not attach much   
importance   to   this.     But   the Security  
system  with  the police  that is  being     
envisaged  in  this  Budget should   keep   the   
miscreants   off   the track and they should be 
kept at bay. It will be an interesting thing if the 
Railway   Ministry   decides   to  punish the 
miscreants in the manner I suggest in  those 
places where by sheer vandalism they destroy 
the properties of    the    railways.      Of 
course,  .it is impossible  to punish them 
indivually, but punish  them  collectively by 
not restoring  those  things     destroyed  or 
those stations burnt out. It is public property.    
The Deputy  Minister  told the other day in the 
other House that Rs.   55  lakhs  worth  of  
railway  property, which is national property 
and the taxpayers' property, was destroyed 
during  the  last  riot. Sir,  should  not these  
things  be  stopped?     The  best thing will be 
for the people as a whole to be punished in 
those areas by n»t restoring  or     repairing 
those things, and if the people want them to    
be repaired or to be restored, the Railway 
Ministry should make it a condi- 
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doing so that the people of the locality should 
contribute 50 per cent, towards the cost. That 
will be the deterrent way of teaching the 
miscreants a good lesson. 

Now, Sir, I have spoken what I felt in the 
matter and I would like to conclude by saying 
that the Railways have done remarkably well. 
There is no adverse comment against the Rail-
ways anywhere, from any quarter. The Railways 
have been the proudest part of our 
Administration, and I am | sure, Sir, that, under 
the able leadership and under the able guidance 
of our Minister and Depiity Minister, the 
Railways will make further progress and bring 
more credit to our country. 

SHRI P. S. RAJAGOPAL NAIDU: Mr. 
Deputy Chairman, I would like to join the 
previous speakers in paying my humble 
encomiums to the Railway Ministers and also 
to the Ministry and to the Railway Board for 
the improvement in the Railways to this 
extent. 

Sir, the Budget that is presented is one of 
very wide satisfaction with a remarkable 
progress in railway earnings. It gives relief to 
one to see that a capital outlay of nearly Rs. 
1125 crores is to be put through within the 
next five years without increasing the freight 
rates, at any rate the passenger rates, as the 
Budget Estimate shows. Of course there is a 
very slight increase in the freight rates. 

Sir, the Railways had approached the 
Planning Commission for an allocation of Rs. 
1480 crores or nearly Rs. 1500 crores, but the 
Planning Commission had allocated only Rs. 
1125 crores. Sir, in the special Report that has 
been submitted to the Parliament by the 
Estimates Committee, in one of the letters 
written by the Deputy Chairman of the 
Planning Commission to the Chairman of the 
Estimates Committee with regard to the 
insufficiency of the allocation of funds raised 
by the Chairman of the Estimates 

Committee, the reply that is given by 
the Deputy Chairman of the Planning 
Commission is this: "In the allocation 
of funds to the Railways the Planning 
Commission also had to keep in view 
the difficult problem of foreign 
exchange and the uncertainty of steel 
supplies, apart from the claims of 
other sectors on the available financial 
resources." So, Sir, the two important 
difficulties which had been raised by 
the Planning Commission are 1he 
non-availability of the foreign 
exchange and also the uncertainties in 
„ the availability of steel supplies. 

Sir the Estimates Committee had 
examined the Commerce and Industry 
Ministry and as a result of discussions with 
that Ministry the Estimates Committee bad 
come to this conclusion. I would read a few 
sentences from the letter written by the 
Chairman of the Estimates Committee to the 
Chairman of the Planning  Commission: 

"We had discussions with the 
representatives of the Ministry of 
Commerce and Industry as also the Railway 
Ministry separately and jointly. The 
representatives of the Ministry of 
Commerce and Industry assured us that, if 
the Railways were in a position to accept 
Thomas Quality steel and steel in Millimetre 
sections, it would be possible for the 
Ministry of Commerce and Industry to meet 
the demands of "the Railways in regard to 
steel to the full extent. We, therefore, asked 
the Railway Ministry to examine these 
points and come to a quick decision. We 
were glad to learn that the Railway Ministry 
have since agreed to accept Thomas Quality 
steel and steel in Millimetre sections." 

So, in view of this decision, the uncertainties 
with regard to steel cannot stand in the way of 
the Planning Commission giving the 
maximum allocation of funds to the Railways. 
Of course, the difficulty of foreign exchange 
is there. It cannot be ruled out. But the one re-
deeming feature of the Chairman  of 
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the Planning Commission's letter to the 
Chairman of the Estimates Committee is the 
last sentence: 

"It is the intention of the Commission to 
make perio3ical appraisals of the transport 
requirements in the light of the 
developments in the various sectors of the 
plan and to take steps within the resources 
available to ensure, as far as possible, that 
the progress of the plan Is not impeded by 
inadequacy of the rail transport." 

That is the only redeeming feature. The 
Railway Ministry has in view in (the next five 
years to lay 3,000 miles of new track but the 
Planning Commission had sanctioned only 
800 miles of new track and that too, the =track 
to be laid in areas where the steel plants will 
be located and also where certain heavy 
industries are to be_located. We all know that 
the three steel plants are to be put up only in 
North India and that means that in the next 
five years new railway lines will be laid only . 
in North India and that too in areas where 
these heavy industries and steel plants will be 
located. There will be nothing so far as the 
South is concerned. 'Sir, the Railway Ministry 
had planned for an increase of 6 per cent, per 
annum in passenger miles, that is, a '30 per 
cent, increase in the course of five years, but 
the Planning Commission has allocated only 
for an increase of 3 per cent, per annum. The 
opinion of the Planning Commission is that 
the 15 per cent, increase in the passenger train 
miles during the Plan period may not give 
much relief to the existing state of over-
•crowding but they hope that a certain number 
of replaced coaches and passenger 
locomotives may be found in sufficiently 
serviceable condition to "be retained in service 
to add to the facilities for dealing with the 
increase •passenger traffic and for reducing 
overcrowding to some extent., That means that 
it is admitted by the Planning Commission that 
there is •going to be overcrowding and that the 
iprwent overcrowding is not going to 

be relieved to any appreciable extent' But 
what the Commission suggests is that the old 
coaches may be retained in service and they 
may be serviced to give further service. It will 
mean a lot of expenditure without the 
necessary' convenience to the passengers. 

Coming to goods traffic, it has been 
estimated by the Railway Ministry that during 
the Plan period there will be an increase of 
nearly 51 per cent, but the Planning 
Commission has given an increase of only 46 
per cent, in line capacity. That means that 
there will be still shortage so far as wagons are 
concerned. Sir, we in the Railway Corruption. 
Enquiry Committee had come to the 
conclusion that the most important reason for 
corruption is this shortage of wagons. Shortage 
of wagons means that there will be less of 
supply than the demand and that means that 
we cannot root out corruption. If the Railways 
want to root out corruption completely, they 
have to place more wagons at the disposal of 
the merchant community. Unless that is done 
corruption cannot be eradicated at all. On the 
other hand it will increase; that-is my opinion. 

Sir, before passing on to the financial 
aspects of the Budget, J would like to touch 
briefly upon the question ' of reorganisation of 
railway zones. It has been recommended by 
♦he Estimates Committee and also by the 
Railway Corruption Enquiry Committee that 
the existing system of administration of 
railways is certainly creating great hardship. 
The Efficiency Bureau had also enquired and 
come to the conclusion that ce-tain railways 
have got the maximum workload, more than 
double even. Taking 100 as the maximum 
workload, it has been estimated that in certain 
zones it has gone up even to 232— that is in 
the Eastern Ztne—and in every other zone it is 
over 100. Last year, rightly the Ministry had 
split the Eastern Zone into Eastern and South 
Eastern Zones. But they have not split the 
other zones     also     into 
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What they now contemplate, according to the 
speech of the Railway Minister is introduction 
of divisionalisation. Si:, even if the divisional \ 
pattern is introduced in each railway—I 
remember that each division has about 600 
miles now— yet there will be only one 
General Manager. We may adopt the system of 
divisional pattern but that cannot eliminate the 
otherwise heavy workload which is there in 
the railways. We can certainly decentralise to a 
certain extent by adopting the divisional 
pattern but what the Estimates Committee as 
well as the Corruption Enquiry Committee had 
suggested was to see that we have as far as 
possible smaller zones. I do not kno^ why the 
Railway Minister did not mention anything 
about that in his report. Both the Estimates 
Committee and the Corruption Enquiry 
Committee have recommended a high-
powered technical committee to be appointed 
to go into the question of reorganisation of the 
zones. With the coming increase in the 
capacity of the Railways, this is the right time 
to see to this aspect and to enquire into this 
matter before launching upon the introduction 
of the divisional pattern and to see whether the 
present zones can be split up and made into 
smaller zones. I personally feel that the 
divisional pattern is the best because the man 
on the spot will have more powers and his area 
will be less. But at the same time if the zones 
are not made small with only one General 
Manager for each zone at the top even the 
introduction of this divisional pattern will not 
in my opinion work well, and reduce the work  
load. 

The other most important recommendation 
that has been made by the Corruption Enquiry 
Committee is this. The hon. the Deputy 
Minister while replying to certain questions 
stated the other day that with regard to the 
question of anti-corruption officers, there is to 
be a Vigilance Officer at the Centre. The 
Railway Corruption  Enquiry     Committee     
on 

page 105 has recommended mat tne officer at 
the zonal level, that is, the senior 
administrative officer of the Anti-corruption 
Department, should be obtained on loan from 
a Government Department other than the 
Railways. In the previous paragraphs in that 
chapter it has been stated by that Committee as 
to why an officer should be obtained on loan 
from a Government Department other than the 
Railways. But I remember the hon. Deputy 
Minister saying that the senior administrative 
officer in the zones is only going to be an offi-
cer from the Railway Ministry. I do not know 
why the recommendation of the Corruption 
Enquiry Committee has not been accepted in 
this regard. We all know why the Committee 
had suggested that an officer from a 
Department other than the Railway Ministry 
should be there in charge of railway 
corruption. I would once again request the 
Railway Minister .to see that an officer outside 
the Railway Ministry is appointed as the chief 
security officer so far as each zone is 
concerned. 

Sir, I would like to allude briefly to what 
my friend, Mr. Pattabiraman, had spoken a 
little while before, that is, vandalism done to 
the Railways. It has been estimated that the 
loss is not fifty lakhs or fifty three lakhs of 
rupees as has been stated by Mr. Pattabiraman, 
but it is nearly a crore of rupees. It is a 
national loss. We have seen in .yesterday's 
General Budget that has been presented that 
even with the increase of two annas in the 
postal registration rates and with the increase 
in the minimum rates of telegrams from 
twelve annas tb thirteen annas, "the additional 
revenue yield is nearly Rs. 75 lakhs.... 

SHRI K|(ISH£N CHAND: (Hyderabad) :   
Additional. 

SHRI P. S. RAJAGOPAL NAIDU: Yes, 
additional. When one crore of rupees is the 
amount of loss that is incurred by the 
Railways on account of this vandalism, we 
must see that something     is     done     to     
prevent 
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recurrence of such things in our country. I will 
go to the extent of even suggesting—not only 
the remedy that has been suggested by Mr. 
Pattabi-raman, namely, leaving the stations 
unbuilt, so that the ruins can always be 
remembered as land marks of vandalism done 
by these people in that area—but also that if 
these buildings are to be restored, punitive tax 
will have to be levied on people coming from 
that area, so that such things cannot be 
repeated again in that area. It is a bad thing. If 
people are aggrieved by any decision arrived 
at by the Government, this is not the way to 
demonstrate to the country, like destruction of 
railway property. People forget for a moment 
that railways are their own property. It is the 
property of the nation and it is the duty of 
everyone to see that railway property is 
protected. After all who are the persons who 
suffer? It may be the man who is responsible 
for the destruction of the property will have to 
travel. It may be that his own brother or his 
own cousin will be travelling by that train. 
And people forget for a moment that if not 
that day, the next day they have to use the 
very same transport to go from one place to 
another. We have seen how much 
inconvenience has been done to the 
passengers recently. We have seen how for 
nearly a fortnight railways could not run trains 
in that route during nights from Calcutta to 
Bezwada. 

Sir, I shall now briefly go into this 
surcharge on freight. Before I deal with that I 
would like, briefly, to deal with the financial 
aspects of the Railway Budget. The estimated 
gross traffic receipts of Rs. 314 crores for 
1955-56 have exceeded the budgetary 
anticipation by about Rs. 22 crores, as a result 
of which the net surplus has gone up from Rs. 
7.14 crores to Rs. 9.58 crores, even after the 
depreciation has been stepped up from Rs. 10 
crores to Rs. 45 crores. For the budget year, 
the gross traffic receipts are expected to 
increase to Rs. 345 crores, that is, by Rs. 34 
crores 

more than the revised figure for this year. The 
net surplus even without the proposed 
surcharge will come to Rs. 11 crores and it 
will now be Rs. 23 crores with this incre; 
freight rates. It has been< estimated by the 
Planning Commission   that the Railways will 
have to meet out of its own resources Rs. 375 
crores within the next five years. And 
according to the present figures the income of 
the Railways will amount to Rs. 325 crores 
and Rs. 50 crores will have to be made good 
during the Second Plan period to overcome 
the shortfall. The Railways out of their own 
resources will have to provide Rs. 375 crores. 
Some critics might say that when the 
Railways can find Rs. 11 crores income, even 
without levying this extra freight charge, why 
should the freight rate be increased? We 
should not be content with these 800 mills of 
railways that are provided by the Planning 
Commission in the Draft Outline of the 
second Five Year Plan. The Railway Ministry 
have correctly anticipated things and they 
have provided for the survey of two thousand 
miles of new railway lines to be laid within 
the next five-year period. And if we are to be 
content only with what is provided in the 
Plan, certainly no additional freight charge 
need be levied. But if we have to develop 
Railways, if we have to lay new railway lines, 
if we should have an all round development of 
the Railways, one should not grudge the small 
increase in the freight rates. Even last year I 
remember the Railway Minister had come 
forward with an extra surcharge of 12J per 
cent, but at the request of Members of 
Parliament it had been reduced to 6J per cent, 
over last year's rates. Now, if I am correct, the 
increase is only by 6J per cent. But what I 
would like to say, when I deal with these 
freight rates, is that exemption should be 
granted not only to the articles that are 
provided for in the speech of the Railway 
Minister, but also to certain other important 
agricultural commodities and also to certain 
perishables. Amongst the agricultural      
commodities,      the     most 
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important commodities would be 
sugarcane and also gur. Wagons are 
very largely used by sugarcane 
growers to transport sugarcane 
from        their        fields        to
 t
he 

nearest    mill.      A      large      number of 
wagons are being utilised for this purpose.    
The mill is not    going    to .give    cane-
growers    enhanced    rate. The agriculturists 
will have to forego something out of their 
own    profits. With a view to help the cane-
growers, the Railway Ministry should- see 
that this exemption is granted in the case •of 
sugarcane and also in the case   of gur. I am 
sure that the hon. Deputy Minister knows that 
gur is consumed mostly in Calcutta. Gur will 
have to move from U. P. to    Calcutta;    gur 
will have to move from Madras and Andhra 
to Calcutta.    We know     the market with 
regard to gur has fallen very  much  and  if  a  
surcharge is to be levied even on gur we can 
imagine how it will    react.    If    the    
freight rates are also increased, it will affecl 
only  the  agriculturists  and not     the 
merchants. 
I  would like to deal very    briefly with the 

question of change of headquarters of certain 
Railways.    I will refer  to only one  or two     
railways. With regard to  the change of head-
quarters of the Western    Railway, I .should 
like briefly to invite the attention  of  the hon.  
Deputy  Minister to what  the  Estimates  
Committee     has said.    The  Western  
Railway  has     a broad gauge of 1,260    miles     
and   a metergauge     of     3,518     miles.    
The zonal  headquarters  of  the     Western 
Railway is at Bombay which is    not served by 
the meter    gauge at    all. What I would like to 
suggest is that if the Western Railway is not to 
be split up into two smaller zones, there should 
be at least a separate    headquarters with a 
senior deputy general .manager posted at 
Ahmedabad which serves both the meter gauge 
and the broad gauge.    There will be lack of 
attention  so far as  the meter  gauge is 
concerned if the headquarters    are located at 
Bombay.  Bombay is served only by the broad 
gauge.    Therefore, as far as the me^er    gauge    
is   1 

concerned, I would suggest that there should 
be a separate headquarters located at another 
place—either at Ahmedabad or Viramgam 
or at any place, even a place like Ajmer. 

The same is the    case    with    the Southern   
Railway.    In   this   Railway we have the 
headquarters at Madras. Madras is served both  
by the meter and    the    broad    gauges.    But    
the entire      meter        gauge      is        only 
towards      the      South      of    Madras. We      
have      very        little        broad gauge     so     
far     as     the Southern Railway is concerned.   
It is only 1,163 miles.    We have a  majority  of 
only the meter gauge, which is 4,159  miles. I 
would suggest, as in the case of the Western 
Railway, that there    should be—if the 
Southern Railway is not to be split up into two 
smaller zones,— one for meter gjauge and the    
other for broad gauge—at least a    separate 
headquarters with a    senior    deputy general 
manager at a     place.       say, Trichirapalli 
where     there is a    big railway workshop or 
even at Madurai. Next, I would like to mention 
about the way in which the Railway Public 
Service Commission is making selections    I do 
not say    that   they    are partial and all that. I 
do not suggest it for a moment. But there are 
certain anomalies in the   selection of   candi-
dates by the Railway Service    Commission.    
When graduates as well as matriculates  apply 
for the same job, we find, with a    prescribed    
percentage, they select 75 per   cent.     from 
amongst the matriculates and 25 per cent, from 
the graduates. If a matriculate and a graduate 
apply for    the same post and if before the very 
eyes of  the  graduate  the   matriculate     is 
selected, it will certainly be   a heartburn to the 
graduate.   I do not understand the reason 
behind this kind of selection.    My   suggestion   
is   that,   if a better qualified man applies 'for    
a post,      he   should    be    selected first, 
before a      less-educated    person      is thought 
of for the post.    If there are 500    applicants—
100     graduates    and 400     non-graduates—
if the graduates are suitable,   they should be 
selected first and, the less-educated should be 
thought of afterwards. 



1287 Budget (Railways). 1956-57  [  1 MARCH 1956 ]   General Discussion        1288 
I would also like to deal briefly •with 

regard to certain concessions and also certain 
amenities which the Railways are providing 
for and which ihey have to provide for and 
shall stop with it. It is certainly welcome that 
certain concessions are being .granted. 
Probably, there is less traffic between June 15 
and September 30 and that is why the 
Railways have come forward with these 
concessions during that period, but. I would 
suggest that in places where there is a keen 
competition between road .and rail—between 
bus traffic which is privately managed and the 
Railways— the latter will have to offer better 
•concessions. I will quote only one instance 
and I am sure that the Deputy Minister for 
Railways also will agree with me as he is 
better acquainted with that area like me. You 
have Katpadi and Madras. The distance is 85 
miles. The bus service charges Rs. 2. So if a 
man goes to Madras and returns, he has to pay 
Rs. 2 puis Rs. 2 i.e., Rs. 4 by bus. But the 
Railway at present charges Rs. 2/12 between 
Madras and Vellore and a passenger from 
Madras to Vellore and back has to pay for 
train fare Rs. 2/12 plus Rs. 2/12 i.e. Rs. 5/8 1 
find that nearly 90 per cent, of the traffic from 
Vellore, which is a big city, to Madras is done 
by bus. They prefer only bus travel because it 
is cheaper. They do not think of trains. When 
the train fare was Rs. 2/5 for both up and 
down journies. One was travelling to Madras 
and returning back by train. Now the entire 
traffic is lost to the Railways. This is only one 
instance and there are several places certainly 
between Madras and nearby cities where such 
concessions will have to be introduced. With 
regard to certain other amenities provided, I 
welcome the introduction of air-conditioned 
vestibuled trains. By this we are introducing 
not only better comforts to passengers, but I 
will go to the further extent of saying that we 
will be checking corruption and ticketless 
travel, because one may go right from one end 
of the train to the other even when the train is 
moving The ticket examiners can go from one 

end ta the other and check ticketless travel 
w.;ich can thus be reduced. 

[THE VICE CHAIRMAN  (DR. P. Sub-
BARAYAN) in the Chair.] 

People can go for dinner at any time they like 
even when the trains are oa the move.    They 
need not get down 'to go to the dining car. 

The other advantage is that the con-
gregation of passengers getting into one 
compartment is avoided and passengers may 
avoid places of rush and get into less crowded 
compartments. 

These are some of the advantages of the 
vestibuled train system. 

Sir, I will be failing in my duty if I do not 
mention about the way in which the bath-rooms 
are modified in the trains. We find that the 
Railway Board has got certain ideas as to how 
the bath-room should be. They are trying to 
convert the European style bath-rocms into 
Indian style ones and are making a mess of the 
whole I thing. Let the European style bath-
rooms remain as they are. They may introduce 
the Indian type in the newly constructed 
carriages, but to convert them from European 
type into Indian type is a sort of a cumbersome 
mixture of both and making a mess of the 
whole thing. 

Then I wish to say a word about the train 
conductors. I do not know what these 
conductors are for. I can say that they are 
thoroughly useless. Excepting to come and 
ask at every important junction as to the 
number of passengers travelling, I do not 
know if they are doing any other work. They 
do not attend to th« passengers' convenience. 
Even when we send for them, we do not get 
them at all. 

Lasttely, I have to mention about the speed 
of the Grand Trunk Express. I do not know 
whether, with the introduction of these bi-
weekly or weekly trains from October 2 
between Delhi and the three other principal 
cities of India, these trains witb only 
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classes are going to cover the distance in 
a much shorter time than what it is now. 
For instance, take the G. T. Express. It 
takes nearly 45 hours to cover the 
distance. I think I must thank the hon. rhe 
Deputy Minister for reducing the running 
from 47 hours to 45, but eyjjn so, the 
average speed comes to only twenty-nine 
miles per hour. I do not know why that 
train should take such a long time. I do 
not know why it is called Grand Trunk 
Express. I do not see any grandness about 
it. 

SHRI H.  C.  DASAPPA     (Mysore): 
Grandness is in the trunk. 

SHRI P. S. RAJAGOPAL NAIDU: I 
would suggest that much faster trains 
should be introduced between important 
cities. I can say that the Frontier Mail 
which runs between Delhi and Bombay is 
certainly a fast train. I do not know what 
prevents the Railway Board from 
introducing trains which run faster. I am 
sure that with the introduction of 
vestibuled trains, much delay can be 
avoided in stoppages in important 
junctions where people get out for their 
dinner. With the lessening of the stoppage 
time at dinner stations certainly we can 
shorten the running time of trains. I do 
not want to take much time of the House, 
but I will be failing in my duty if I do not 
say that the Railway Ministry should see 
that as far as possible overcrowding is 
lessened. The Railways in our country, so 
far as the fares go, are the cheapest in the 
world, but that is because there is 
overcrowding in our compartments, and 
the number of passengers travelling in a 
compartment far exceeds the number that 
the compartment is expected to carry. No 
doubt, when this is avoided and more 
amenities are provided for the passengers, 
the income of the Railways will come 
down, but that does not mean that 
amenities should no^ be improved.   It 

should,be the object of the Railways to 
provide improved passenger amenities, 
especially for the third class passengers 
who contribute 85 to 90 per cent, of the 
income of the Railways so far as the 
passenger traffic is concerned. With these 
few words, I commend the Railway 
Budget. 
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appointment to class IV posts on the 
raliways." 
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SHRI    B.    C.    GHOSE:     Let    Mr. 

Alagesan speak first. 

MR.    DEPUTY     CHAIRMAN:     Mr. 
Alagesan. 

THE DEPUTY MINISTER FOR RAILWAYS 
AND TRANSPORT (SHRI O. V. ALAGESAN) :   
Mr. Deputy Chairman,   I should first of all 
thank all the hon. Members who have 
participated in this debate and said such good 
words about the working of the Railways.    It 
has been observed   by one and    all    that 
participated in the    debate that   this year's 
Railway Budget had been very well received 
by Parliament, the press and the public.   It 
has given, if I may say so, country-wide 
satisfaction.   Sir, let us pause and    look at 
what    this Budget represents. It is not the 
figures and the other statements of expenses 
and revenues that are the sole content of this  
Budget.    Of course,  they are important and 
they indicate a lot but as I conceive it, it is the 
railwaymen —from the    tallest    Member    
of    the Railway Board down to the humblest 
Class IV employee—that come before the bar 
of Parliament after doing a year's   job and   
waiting   to be   told whether they have    
done well or ill. In that view, this great and 
fine body of railwaymen feel it a great 
privilege to come before this   Parliament   
and wait on its pleasure.   The words that 
were  spoken  by  hon.  Members  here are     
bound     to    give    very    great 
encouragement to all the railwaymen. It is the 
cumulative doings of   those connected with    
the    Railways    that produce the impression 
that has been given expression to on the floor 
of this House.   He may be a small man, an 
ordinary    train    conductor   who   has been 
asked to look after the sleeping passengers in 
the    third class   coach. If he does his job 
well, and attends to the needs    and    
conveniences of    the . third class    
passengers, then to    that extent, he leaves a 
mighty impression on  the  few passengers  
that may  be travelling in that coach.    So 
also, if he is not to be found at the post of his 
duty, naturally it leaves a bad impression.   So 
it is the cumulative   doings that are being 
weighed by Parliament 

svery year on this occasion and that is what I 
take the Budget to be. 

Sir, the whole country has reacted' to the 
human touch that pervades this Budget. It is to 
that reaction that Prof. Ranga gave expression 
when he spoke yesterday. We all know he is a 
man of the masses and he reacts as they react. 
Not that he is not a critic of the Government. 
He can be a very hard critic and an unsparing 
critic too. But he does not suffer from any 
intellectual sophistry and it is the feelings of 
the common man that he gave expression to 
yesterday. 

I am however, sorry to find that there' was 
one jarring note and I was sorrier to find that 
it shouid have come from an hon. lady 
Member of this House. But however clear an 
individual's thinking may be, unfortunately it 
has to be subjected to and subordinated to the 
party's thinking. However clear an individual's 
Judgment may be, it has to tow the line of 
party judgment and I thought that it was for 
that reason that that jarring note came from 
the hon. lady Member. 

Sir, the Railways, as Shri Ghose was ' 
pleased to say, have even over-fulfilled the 
target set for them in the First Five Year Plan. 
Naturally a task fulfilled imparts great 
encoungemant and self-confidence to go 
further and do mightier tasks. In that view, the 
Railways are fully geared to face the even 
mightier and bigger task that awaits them 
during the Second Five Year Plan period. With 
the blessings of this House and the other House 
and of the country as a whole, I have no doubt 
that railwaymen will rise equal to the occasion 
and fulfil the coming plan also as they have 
fulfilled the first one. In this connection, most 
of the speakers mentioned the hiatus that exists 
between the magnitude of the work that the 
Railways have been called upon to do and the 
resources that have been placed at the disposal 
of the Railways. Certainly that hiatus or gap is 
there. We do not have all the resources for 
fulfilling the big tasks that we have envisaged 
for our- 
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mention of the Planning Commission. It was 
said that the Planning Commission should 
think again and place greater resources at the 
disposal of the Railways. Sir, I do not want to 
blame anybody. In fact, the work of finding 
resources for the Plan as a whole is the job of 
the House, it is the job of one and all of us. It 
is not a few people calling themselves the 
Planning Commission, sitting somewhere that 
are going to find the resources. If we ask the 
Planning Commission to find the resources, 
naturally we have to tell them where the 
resources are and help them to get those 
resources. So it is not for me to criticise 
anybody. But I do feel that the sincere and 
earnest appeal that has been made to the 
Planning Commission by several Members of 
this House will not go unheeded. There is a 
ray of hope in that this Plan is not a fixed one. 
It is a flexible one and we may have to adjust 
things year after year. As has been pointed 
out, this year the Railways have been allotted 
to the full what they wanted, and in 
subsequent years also it has been agreed that 
the allottment that will be made to the 
Railways will not be in proportion to the total 
allotments but it will be to the extent that the 
Railways will be capable of spending. And as 
has been pointed out by other speakers, there 
is this assurance on behalf of the Planning 
Commission, this indication. This is what the 
Deputy Chairman of the Planning 
Commission has said in his letter to the 
Chairman of the Estimates Committee: 

"It is the intention of the Commission to 
make periodical appraisals of the transport 
requirements in the light of the develop-
ments in the various sectors of the plan and 
to take steps within the resources available 
to ensure, as far as possible, that the 
progress of the plan is not impeded by 
inadequacy of the rail transport." 

I take it, Sir, that this   assurance   is good, as 
far as it goes,   and   at   this 

stage I do not think we can    expect more 
from the Planning Commission. 

After having said this much, I would like 
next to pass on to some of the points that were 
made by hon. Members here during the dourse 
of the debate. Shri Ghose wanted to know—
and he expressed his doubt— whether we are 
able to carry all the traffic that is currently 
offered. The whole position has been 
explained in the various papers that have been 
supplied to the House, showing how we are 
trying to cope with the task. I should like to 
inform the House that the position is much 
better now than what it was before. It cannot 
be said that cent, per cent we are able to move 
all the traffic that offers, but it is being done to 
a very great extent. More than a year back the 
decision was taken that there should be a 20 
per cent, improvement on the loadings on our 
Railways and all the steps, all the operating 
improvements and works that were necessary 
for that purpose were planned and were asked 
to be executed. They were in the form of 
lengthening of crossing loops to enable longer 
goods trains to run, additional trains crossing 
station loops, improvements in yard facilities, 
extension of transhipment yards and signalling 
improvements. All these works have been 
done and from the 1st of November, 1955 
onwards we were able to move much more. 
Figures were also given. I should just like to 
give a brief indication of the increased 
transhipment capacity at the various difficult 
points which were causing a lot of headache to 
the railway operating man. These have been 
stepped up as follows: 

At Manduadih, from 120 to 180. And it is 
going to be stepped up to 200. 

At Sawai-Madhopur from 30 to 50. 

At Sabarmati, which was another difficult 
point, from 100 to 150 and so on. 

I do not want to weary the House by 
mentioning all of them. 
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that detentions of wagons in sick Jines, in 
workshops, in marshalling yards, etc., were 
reduced and more work taken out of them. I 
should .like to quote a few figures with refer-
ence to the three months, November and 
December, 1955 and January, 1956. :Some 
Railways have done very well; the Central 
Railway has loaded 16 per cent, more in 
November than in the previous November, that 
is, November, 1954, on the broad gauge. The 
Western Railway has loaded 16 per cent, more 
• on the broad gauge and 20 per cent, more on 
the metre gauge. To take another instance, in 
January 1956, the "Western Railway loaded 25 
per ctent. more on the broad gauge and 20 per 
cent, more on the metre gauge. Of course, the 
averages for all the Railways are a little less 
than what these percentages indicate. I can 
give the latest figure which relates to January, 
1956. The increase in loadings on the broad 
gauge for the Railways as a whole is 6-4 per 
cent. This is with reference to the broad gauge. 
For the metre gauge, it is 10-7 per cent, for the 
Railways as a whole. Here, I would like to 
mention that but for the human convulsions 
that took place in the month of January which 
affected working on the Central and South 
Eastern Railways more than the other 
Railways, the performance would have been 
much better. 

The word 'Bezwada' was often mentioned 
with reference to the transport bottleneck. 
That was on the lips of everyone. 

SHRI H. C. DASAPPA:  Vijayawada. 

SHRI O. V. ALAGESAN: That was on the 
lips of everyone. I am glad to say, Sir, that 
this year, there are no arrears of rice loading 
in that district. All have been moved and the 
outstanding registrations come to only 285. 
There were several other improvements also 
with reference to movement to Saurashtra, 
with reference to movement across the Ganga 
via Mokameh and so on and so forth. Having 
been encouraged by the results 

ana > the success that attended the efforts ' 
*iPt were undertaken a year back, the Railway 
Board has set a fresh target of increased 
loadings for the next year and that has been 
set at another 20 per cent, more than the 
present loadings. The hon. Minister, in his 
speech, has given some figures which go to 
show the efficiency of railway operation. I 
shall give you some further figures with 
reference to the current year. The unaudited 
figures received for the period April to 
November, 1955, show that the wagon miles 
per wagon day has been put at 46 on the broad 
gauge and the net ton miles per wagon day at 
about 571 as against 43:4 and 483 respec-
tively during 1954-55. 

SHRI H. N. KUNZRU: What is it on the 
metre gauge? 

SHRI O. V. ALAGESAN: I do not have the 
figures for the metre gauge. 

SHRI H. C. DASAPPA: We want the metre 
gauge figures. 

SHRI O. V. ALAGESAN: Yes, but I am 
afraid the performance on the metre gauge is 
not as good as the performance on the broad 
gauge but the House knows that most of the 
movement is via the broad gauge and that, by 
and large, proves the efficiency of railway 
operation. The figures for 1954-55 
themselves were an all-time record and they 
were further improved during the current 
year. I have got some other figures also but I 
do not want to weary the House by quoting 
all those figures. 

I shall now pass on to some other questions 
that were raised by my friend, Shri Ghose. He 
wanted to know the capital expenditure to 
which the moratorium will not apply. 

SHRI B. C. GHOSE: Will apply. 

SHRI O. V. ALAGESAN: I am sorry. 
Capital expenditure which is subject to 
moratorium and also the deferred interest. 

SHRI B. C. GHOSE: On such capital. 
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have got that information here and it is for the 
year' J&55-.56,"  6-22 crores of rupees and for 
the year 1956-57 it is estimated at 18-76 crores 
of rupees. This includes the previous amount. 
The amount of deferred interest would be 
about ten lakhs of rupees at the end of 1955-56 
and Rs. 51 lakhs at the end of 1956-57. 
Hereafter,, these figures will be shown 
separately in the Explanatory Memorandum 
that will be issued year after year and there 
should be no difficulty in finding out these 
figures. 

Mr. Ghose wanted to know the principle of 
allocation of surpluses between the Revenue 
Reserve Fund and the Development Fund. 
Last year, the surplus was to be put into the 
Revenue Reserve Fund and this year we have 
taken a decision to put it in the Development 
Fund. Evidently, that led him to pose this 
question. Last year we were very much under 
the influence of the picture that was before the 
Convention Committee. The hon. Member 
was a member of that Convention Committee. 
As per estimates then worked out, it was 
feared that the Railways will have deficit after 
one or two years of the plan and there was a 
fear that we may not be able to meet our 
dividend obligations and so, it was decided to 
put the surplus of last year in the Revenue 
Reserve Fund. However, now the picture has 
completely changed and the hon. Member also 
knows that we have had an assurance from 
general finance that they will be prepared to 
lend us money for our Development Fund 
expenditure. As good fortune would have it, 
we did not have to go to general finance for 
financing our Development Fund expenditure 
and we hope to find all the money that is 
needed for expenditure under this head. It is 
for that reason that this year's surplus has been 
set apart for being funded with the 
Development Fund. 

Mr. Ghose wanted to know the dividend 
that would be payable in the year 1960-61, 
that is, at the end of the 

Second Five Year Plan.    I can only give him a 
rough estimate and that is   put at Rs. 60 
crores. 

He raised some other questions regarding 
reorganisation which I do not propose to" go'' 
into at this   stage. 

The question of the anti-corruption 
organisation Called the Vigilance 
Organisation, that we propose to set up on the 
Railways was raised. It is no doubt the central 
recommendation,. if I may say so, of the 
Corruption! Enquiry Committee which went 
into this matter. Here, Sir, I would like > to say 
that the decision that we have taken does not at 
all go counter to the recommendation of the 
Corruption Enquiry Committee. In fact, the 
object being the same, the present method, we 
hope, will facilitate the attainment of that 
object even better than what the Corruption 
Enquiry Committee had in mind. Sir, it is true 
that they recommended that in the 
organisations that should be set up on the 
Railways, the vigilance officer should be 
drawn from outside the railway service and it 
is also true that that part of the 
recommendation, has not been accepted by us, 
but the same recommendation has been 
adcepted as far as the central organisation goes 
and we want to take a man of the 
Administrative Service. He will not be a 
railway man; he will be a senior person—and 
put him at the apex of this Vigilance Organisa-
tion. Some misgivings were expressed that 
even a senior scale officer on the Railway will 
be too small and he will not be able to take 
action against his superior officers, .but, as we 
have worked it out, the organisations on the 
Railways will not be called upon to tackle 
cases against gazetted officers; it is the central 
organisation that will take charge of the cases 
against gazetted officers and other higher 
officers. 

SHRI P. S. RAJAGOPAL NAIDU: But who 
investigates primarily? The primary 
investigation is done at the zonal level and 
that is why we suggested that he should be an 
officer from outside the department. 
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organisation we propose to attach a polioe 
officer who will be' of the rank of a D.I.G., 
and he will be the chief investigating officer 
under the vigilance officer. 

SHRI H. C. DASAPPA: In every zone? 

SHRI O. V. ALAGESAN: He will be-under the 
central set-up and he will see to it that these 
investigations are carried out properly. There 
will be drawn both from the police force and 
from experienced railway men, who will do the 
investigation work, ■ and if it is found that 
there is a prima facie case, it is not proposed to 
delay matters. It is proposed to have full co-
ordination with the S.PJD. and hand over the 
cases for further processing to the S.P.E. It was 
thought that this arrangement will achieve the 
objects that the Railway Corruption Enquiry 
Committee had in mind, better than the 
arrangement that they themselves have 
suggested. I do not think, Sir, that there is any 
reason to think that we are trying to do some-
thing behind the recommendation of the 
Railway Corruption Enquiry Committee. 
Perhaps in passing I may mention here that all 
the recommendations of the Committee were 
examined in record time and implemented. I 
would like to ask hon. Members to point out 
whether such good fortune has befallen any 
other Report, and it is a matter of great 
satisfaction to us that we were able to give 
effect to the recommendations of that Com-
mittee of both the Houses of Parliament; which 
has appointed by this Ministry and which has 
done such useful work and thrown light on 
several dark corners to which we had no access 
before, and rightly a well deserved tribute has 
been paid to the Chairman and Members of that 
Committee by the hon. Minister in his Budget 
.speech. 

Then, Sir, I should like to pass on to some 
remarks made by the hon. Member, Shri 
Harish Chandra Mathur. I am sorry he is hot 
here. I was pleasantly surprised to' find that   
his 

speech was pitched in a different key 
altogether this time, and even he had 
something good to say about the Railways. I 
take it as a measure of the good work that the 
Railways have done that we were able to 
extract a few good words even from such 8 
harsh critic as Shri Harish Chandrs Mathur. 

SHRI B. C. GHOSE: When it is good, he 
says good; when it is bad, he says bad. 

SHRI O. V. ALAGESAN: He wanted to 
know the implications of the decisions that 
were taken, with reference to ex-State 
Railway officers. I congratulate the ex-State 
Railway officers for having.found such a 
redoubtable champion in Shri Harish Chandra 
Mathur, and it was good he realised that 
nobody stood on prestige with regard to this 
question. We were able to take a sympathetic 
view and a fresh view every time a repre-
sentation was made. Nobody's prestige is 
involved; there is no question of personal 
prestige; if at all there is any question of 
prestige, it is the question of the prestige of 
more efficient service to the nation, and in 
that view this matter was considered and very 
prolonged and very anxious consideration was 
given to this. I am glad to know that the 
decisions that were arrived at after such 
prolonged consideration were acceptable to 
the champions of the ex-State Railway 
officers in this House. At least one is here 
behind me. 

SHRI H. C. DASAPPA:   We were. 

SHRI O. V. ALAGESAN: He wanted to 
know the formula under which some more 
officers were fitted into Class I with effect 
from the date of integration I would briefly 
state the following in reply to that question. 
Sir. An equation of posts resulted in certain 
officers being absorbed in the Class I service 
and certain others in the Class II service. An 
ad hoc review in consultation with the Home 
Ministry was    however made in    the 
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absorbed in the Class II service and it was 
decided that six of these should be deemed to 
have been absorbed in the Class I service 
from the date of integration. Of these, one has 
already been promoted under the normal rules 
and one is about to be promoted. The orders 
of promotion for the remaining four have 
been issued now. 

SHRI H. C. DASAPPA: It extends to all ex-
State Railway officers? 

SHRI O. V. AL AGES AN: Yes, it is not for 
Jodhpur alone. 

Again, Sir, he wanted to know how the 
declared date has been arrived at for the 
officers of the ex-State Railways absorbed in 
the Class I service —about which there is 
mention in the later portion of the hon. 
Minister's Budget speech. He also complained 
that the present method had resulted in some 
unfairness to the officers. The gazetted posts 
existing on ex-State Railways were equated to 
posts of corresponding responsibility on 
Indian Government Railways in accordance 
with the directive of the Government in this 
respect. The officers concerned were placed in 
the order of seniority and absorbed in the 
equated gazetted cadre on 1st April 1950 in 
this order, and the declared date for each 
officer is the date on which he was deemed to 
have entered the gazetted cadre. For instance, 
if a railway had 10 gazetted officers in a 
department and 8 posts were deemed to be 
gazetted posts, then, the declared date for each 
officer is the date on which he became No. 8 
on the list. This declared date is the date from 
which seniority is counted, and for those 
absorbed in the Class I service it corresponds 
to the date for increment in the time scale for 
direct recruits. 

Then he referred to agreements entered into 
by ex-State Governments with the employees. I 
thought there was not much relevance in that, 
because the agreement was with reference to the 
officers of those States  | 

concerned and not vis-a-vis the officers of the 
Indian Government Railways. 

Then, Sir, he said that the officers have 
suffered by loss of seniority, which, I do not 
think, is correct. Now these officers have 
wider avenues of promotion opened out for 
them. On integration 12 officers were in 
enjoyment of scales of pay of administrative' 
grades. Today there are 25 ex-State Railway 
officers in administrative-posts and 3 are 
being promoted shortly. This excludes 4 who 
have retired from administrative posts. So I do 
not think, Sir, this picture is in any way 
disadvantageous to the: officers of the ex-State 
Railways. 

Then again he pleaded that the-ex-State 
Railway officers should find a place in the 
Railway Board. Of course, Sir, we cannot 
reserve posts for them in the Railway Board, 
and T do not think any hon. Member will 
demand that. 

SHRI H. C. DASAPPA: Not as Member of 
the Railway Board, but in the Directorate. 

SHRI O. V. ALAGESAN: It is to be> 
done purely on the basis of merit ................... 

SHRI H. C. DASAPPA:  Surely, 

SHRI O. V. ALAGESAN: .... but I do realise 
the psychological value of associating ex-State 
Railway officers— not because they are ex-
State Railway officers, but because they have 
merit-otherwise—in the work of the Railway 
Board. I am happy to inform my> hon. friend 
here that two of these-officers have already 
been taken into' the Board's office. 

Sir, I should like to pass on to this very 
sweet and at the same time bitter-subject of 
catering. The experiment: of departmental 
catering has been received very well by the 
public. It. has been extended on a few stations; 
two in Northern Railway, in Delhi and 
Pathankot and one in the North Eastern     
Railway      at      Gorakhpur. 
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Wherever this has been introduced it has    
been    well    received.   I    had 
occasion to go to Delhi station and I was 
surprised to find some of the remarks left by 
people who had occasion to take food there. It 
has received such appreciation at their hands. 
I shall give one comment which I saw—of 
course I do not have Lie text of the comment 
before me— and it was this. Never before 
have I seen such quality food being served 
from railway catering establishments. This 
was the remark. All sorts of people had 
written there. There was one University 
Professor. Another was a Minister of a State 
Government. All these people have unani-
mously praised the quality of service of 
departmental catering. 

SHRI BHUPESH GUPTA (West Bengal): 
The State Ministers would like any dish that 
comes from you! 

SHRI O. V. ALAGESAN: I hope you will 
also like anything that comes from me quite 
contrary to your previous practice. 

Now, Sir, it is proposed to pursue this 
experiment and a few more stations will be 
taken over for departmental catering. The hon. 
Lady Member here has been pleading that we 
should not be unjust to caterers. It is farthest 
from our minds to be unjust to anybody, let 
alone the caterers who have been, though 
indifferently, serving the railways over a long 
period. Now, a complaint was made that more 
Members of Parliament were not associated 
with the Catering Committee and with further 
stages of the decisions. The Corruption 
Enquiry Committee which went into this 
question has almost endorsed the conclusions 
reached by the Catering Committee. 

SHRI K. S. HEGDE: Not almost; 
emphatically. We have emphatically said that. 

SHRI T. S. PATTABIRAMAN; There is no 
lady member there. 

SHRI O. V. ALAGESAN: Yes; I was going 
through the list of members hoping that there 
may be a lady member but I was considerably 
disappointed to find that there was no -lady 
member. 

DR. SHRIMATI SEETA PARMA-NAND:  
When could we expect it? 

(Interruption.) 

SHRI O. V. ALAGESAN: I need not quote 
from the report of the Corruption Enquiry 
Committee; I have it before me here. They 
have completely endorsed the conclusions 
reached and they have blessed it and urged 
the Government to proceed further with 
departmental catering. 

SHRI B. C. GHOSE: What are the stations 
where it will be taken up now? 

SHRI O. V. ALAGESAN:  I oan give • the 
number  of  stations.    I have  the list before 
me. 

SHRI B. C. GHOSE: Have you got the 
names?    Not the number. 

SHRI K. S. HEGDE: Possibly Calcutta will 
be one. 

SHRI O. V. ALAGESAN: I can pass on the 
list to the hon. Member. 

DR. SHRIMATI SEETA PARMA-NAND: 
Most of the important stations. 

SHRI O. V. ALAGESAN: It looks as 
though the hon. the- Lady Member feels 
aggrieved that, the biggest stations are taken 
aver-by the Railways. Perhaps she thinks that 
the caterers have inherited a lifelong right 
over the big stations. 

DR. SHRIMATI SEETA PARMA-NAND: I 
thought I made it clear in my speech. 

SHRI O.. V. ALAGESAN:   I think it will do 
her good to disabuse her mind 1 of any such 
wrong idea. 

SHRI K. S. HEGDE: On a point off 
information,  Sir.   She said that    the.- 
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1 'Southern' Railway is excluded;    It is 
I so.   There are "a; large niimbe'r of 

-stations  there where there is  official 
 ' catering. 

■ 
DR. SHRIMATI SEETA . PARMA-- NAND: 

They were alre'ady there. They • are old. 

SHRI  O.   V.   ALAGESAN:   Yes;  she 
i :imade a complaint like that.   Perhaps 

just as she thinks that the stations are 
31  the estate of the caterers, she thinks 
i that    the Southern    Railway   is   my 
  estate.   She said    that  the    Railway 

  from  which   the    hon.     the    Deputy 
   iMinister coities there is no..............  

SHRI K.  S.  HEGDE:   Evidently she 
is not aware that there are a number 

-of stations in  the  Southern Railway 
where there is departmental catering. 

SHRI O. V. ALAGESAN: You take ' her 
and show that. 

DR.     SHRIMATI    SEETA    PARMA-
NAND:   What are the new stations? 

SHRI  K.   S.   HEGDE:   Why  do  you 
exclude the old stations? 

DR.    SHRIMATI    SEETA    PARMA-NAND:   
Because they are being  run ; at a loss. 

SHRI O. V. ALAGESAN: It will do 
' h.er good to enjoy the fine breeze of 
South India and also taste its fine 
dishes. Anyhow, it is my sincere 
hope that even the hon. Lady Member 
who ploughs a lonely furrow today 
will join with the rest and get con 
verted in the course of one year. I 
>. will give her one gear's time, arid ..................  

DR. SHRIMATI SEETA PARMA-! NAND: I 
think it should be the other i way round. 

SHRI O. V. ALAGESAN:     .............when 
' she has occasion to speak on the Railway 

Budget next year she would have been 
converted. 

MR. DEPUTY CHAIRMAN: Have .you 
included her home town? 

DR. SHRIMATI SEETA PARMA-NAND: It 
is going without any catering arrangement for 
the last one year. 

. MR. DEPUTY CHAIRMAN: You see. 

SHRI K. S. HEGDE: You want a contractor 
or railway catering? 

, DR. SHRIMATI SEETA PARMA-NAND: We 
have got a European stall which is running at 
a loss. 

SHRI B. C. GHOSE: Let the hon. Minister 
and the Lady Mernber settle their differences 
first. 

, SHRI O. V. ALAGESAN: I shall leave this 
question of catering. Let me not be sitting in 
the eating hall for too long. 

Then, Sir, Shrimati Parvathi Krishnan 
wanted to know about the claims position. She 
very rightly remarked that whatever we pay 
on the claims is a dead loss. Surely, it is a 
dead loss but it will be good to note that this 
dead loss is decreasing year after year. The 
steps that have been taken in strengthening the 
security organisation on the Railways have 
borne fruit and the claims amount which stood 
at three crores and eighteen and odd lakh's of 
rupees in the year 1952-53 stands in the year 
1954-55 at two crores and fiftynve and odd 
lakhs of rupees. This represents a decrease of 
about Rs. 63 lakhs which I think is a good 
reduction. But we are not complacent on that 
account. We will persist in the good measures 
that we have been taking and will see that this 
is, if not eliminated, reduced to a very great 
extent. So also the average time taken for the 
disposal of claims. It has come down from 71 
days in 1952-53 to 61 days though there are 
certain black spots about which I do not want 
to make any mention now. 

The question of overcrowding was 
mentioned by several hon. Members. In this 
connection Shri Ghose wanted to have the 
contradictions between the various sets of 
figures to be resolved, I find from a back 
reference 
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to the debates that the same contradiction 
he mentioned once and I ventured to 
clarify it, but again the same white paper 
he has chosen to mention. Anyhow, il is a 
mass of figures and I should not like to 
take the time of the House by quoting all 
those things. If the hon. Member can 
kindly find some time 1 am prepared to 
sit with him and show that subject to 
minor variations there is nothing 
basically wrong with the figures that have 
been assumed in all these estimates. Sir, 
the question of overcrowding is really a 

 distressing one. I do not want to minimise 
the amount of inconvenience that 
overcrowding represents to the crores and 
crores of travellers on our railways. 
Recently a census was taken on various 
sections of various Railways. It is bad on 
several brond gauge sections and it is 
worse on some of the metre gauge 
Railways, like the metre gauge portion of 
the Northern Railway and the North 
Eastern Railway which is entirely metre 
gauge, and also on some other sections 
this overcrowding exists. In fact, this 
point was very forcefully brought out in 
the speeches of several hon. Members, 
but we are faced with a situation where, 
for the present at any rate, we are forced 
to put up with this not very satisfactory 
state of affairs. We are doing everything 
possible within the means at our disposal, 
with the available coaching stock and 
locomotives, to mitigate the suffering that 
results from overcrowding. I can give 
some figures. From 1st April 1955 to the 
end of December 1955, 105 passenger 
trains were strengthened; 56 passenger 
trains were extended; and 56 new trains 
were introduced. And it is proposed to 
further extend trains, strengthen trains, 
etc. But even with all these, I am afraid, 
we will be faced with this problem of 
overcrowding for some time to come. 

SHRI B. C. GHOSE: May I seek some 
information. Sir, from the hon. Minister 
about the figures I quoted? I want an 
explanation as to why, for example, in 
regard to locomotives, if the number of 
new locomotives is in excess of the 
locomotives that are sup- 

9 R.S.D.—7 

posed to have gone overaged over the 
period, the percentage of overaged 
locomotives has so much increased at the 
end of the period than it was at the 
beginning of the period? 

SHRI O. V. ALAGESAN: I am afraid I 
cannot place my finger on the relevant 
figures now. As I said, I am prepared to 
sit with the hon. Member and explain 
everything to his satisfaction. So, Sir, I 
do not want to say anything more on this 
question of overcrowding. 

Then, Sir, Shrimati Parvathi 
Krishnan was saying that we are 
wasting on passenger amenities. She 
complained of wastage. I do not 
know wherefrom she got the impres 
sion that the Railways are wasting on 
passenger amenities. The few plat 
form sheds that we have put up do 
not cost us much ........ 

SHRI BHUPESH GUPTA: Why are 
they wasting money on air-conditioned 
coaches, luxurious platforms and things 
of that kind? 

It is not that kind of passenger 
amenities that we want. 

SHRI O. V. ALAGESAN: ■ I do not 
know why my hon. friend has gone there! 
These things which do not cost us much 
have created great satisfaction among the 
people. It is true that there is 
overcrowding, but that does not mean 
that there is to be no convenience at 
stations. Taking the First Five Tear Plan 
period, a sum of Rs. 13-?9 crores was 
spent on passenger amenities. Place this 
sum against the Rs. 432 cirores that the 
First Plan cost and you will find that this 
sum is neither too big, nor has there been 
any wastage on this account. 

I do not want to take the time of the 
House. I think I have got only five 
minutes more. Then, Sir, I was surprised 
when my friend, Shri Biswanath Das 
from Orissa, was speaking.    How    be 
such a season*"' 

4 
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fShri O. V. Alagesan.] leader that he is, did 

not make any mention of what happened in 
his own State! He found fault with the Rail-
ways for a hundred and odd things, but even 
for courtesy he did not think it proper to say 
one word against the vandalism that took 
place in his own home State. I do not want to 
blame anybody. It has become the order of the 
day, as many hon. Members pointed out, that 
when it comes to a question of finding the 
target for the fury of any section of the 
community, the Railways come the first and 
the easiest. It is very unfortunate that national 
property should be so heedlessly destroyed. 
As I said,- I do not want to condemn anybody 
for this. But after this has happened, let us 
think of ways, devise some means by which it 
does not recur. Punitive tax was mentioned in 
this connection. I do not believe that we can 
reform whole sections of population by puni-
tive measures. This method was very much in 
vogue when a foreign power was ruling here. 
But now, Sir, whether we should have 
recourse to the same method is a question that 
should be ^ considered by this House and by 
others who are interested in safeguarding 
national property. I venture to suggest that the 
people of Puri will set an example to others, 
will repent at leisure, and voluntarily 
contribute for reconstructing the station that 
they themselves burnt down. It will be a fine 
example of repentance. It would be a 
memorial for repentance by a large body of 
men and atoning for what they have done- in a 
temporary fit of frenzy. I was more pained 
about this station because I had occasion to 
visit the station a few months back. I then 
suggested' to the railway officers that we 
should provide more amenities there for the 
large number of pilgrims who flock to that 
sacred place. And so my sorrow was all the 
more when I read in the press that this station 
had been burnt down. I hope that this station 
which is held in trust for the lakhs and lakhs 
of pilgrims who flock to that holy place will 
be rebuilt by roluu&tary contributions from    
the 

people of that place. I hear somebody 
remarking that it is a vain hope. I do not think 
that it will go in vain. 

DR. R. P. DUBE (Madhya Pradesh): 
Wishful  thinking. 

SHRI O. V. ALAGESAN: I do hope that the 
people of the placte will rise to the occasion, 
if only the lead can come from hon. Members 
like Shei Biswanath Das here. 

DR. R. P. DUBE: He is not here to hear 
you. 

SHRI O. V. ALAGESAN: Sir, one other 
thing. I shall say with regard to Orissa and 
then close my speech. He was talking of 
regional distribution —that workshops, etc. 
should be regionally distributed, and that each 
region should derive the benefit of investment 
by Railways. ' I have got a long list here and 
most of the hon. Members are pleading for 
new lines in their own areas—and very rightly 
too. But most of the lines that we propose to 
construct fall within Orissa and that is not 
being unfair to Orissa. I do not want to go 
through the names of the various railway lines 
but these railway lines which happen to feed 
the industrial plants that will be corning into 
existence—-steel, coal, etc. —happen to pass 
through Orissa and are going to benefit also 
the people of Orissa. 

Sir, I thank the House and the Chair for the 
indulgence that they have shown. 

MESSAGE FROM THE LOK SABHA 

THE   CONTROL   OF  SHIPPING 
(CONTINUANCE) BILL, 1956 

SECRETARY: Sir, I have to report to the 
House the following message received from 
the Lok Sabha, signed by the Secretary of the 
Lok Sabha: — 


